INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated: 19t May, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE
AS PER ENCLOSED CAUSE LIST

25.05.2026, 26.05.2026, 28.05.2026, 01.06.2026 to 04.06.2026
(and SMC on 05.06.2026)

BENCH COURT TIME VICE PRESIDENT/MEMBERS
ROOM
F 1 10.30 AM |S/Shri Mahavir Singh, VP & Sanjay Awasthi, AM
D 3 10.30 AM |S/Shri Vikas Awasthy, JM & Krinwant Sahay, AM
SMC 3 10.30 AM {On 04.06.2026 & 05.06.2026:-
Shri Vikas Awasthy, JM
2 10.30 AM [From 01.06.2026 to 03.06.2026:-
Shri Satbeer Singh Godara, JM
I 2 10.30 AM |S/Shri Satbeer Singh Godara, JM & Manish Agarwal, AM
A 4 10.30 AM |Shri M. Balaganesh, AM & Ms. Kavitha Rajagopal, JM
B S 10.30 AM |Shri Ramit Kochar, AM & Ms. Madhumita Roy, JM
H 9 10.30 AM |S/Shri S. Rifaur Rahman, AM & Vimal Kumar, JM
C 6 10.30 AM |S/Shri Anubhav Sharma, JM & Amitabh Shukla, AM
E 7 10.30 AM |Shri Raj Kumar Chauhan, JM & Ms. Renu Jauhri, AM
G 8 10.30AM |[S/Shri Sudhir Kumar, JM & Naveen Chandra, AM
Note: -
1. Bench-SMC will commence immediately after completion of Bench-D on

04.06.2026 and 05.06.2026 and after completion of Bench-I from 01.06.2026
to 03.06.2026.

Copies to: All concerned.

Sd/-
[MAHAVIR SINGH]
VICE PRESIDENT

w
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INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

Dated 19" May, 2026
Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video

Conferencing on 25.05.2026, 26.05.2026, 28.05.2026, 01.06.2026 to 04.06.2026 (and SMC
0on 05.06.2026-

Court  Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) Number
(Cisco Webex)

Court Room 1 | https://itatdelhizone.webex.com/meet/court_room_1 25180242862
Court Room 2 | https:/itatdethizone.webex.com/meet/court_room_2 25191305622
Court Room 3 | https:/itatdelhizone.webex.com/meet/court_room_3 25177451276
Court Room 4 | https://itatdelhizone.webex.com/meet/court_room_4 25142052414
Court Room 5 | https://itatdelhizone.webex.com/meet/court_room_$ 25126239355
Court Room 6 | https://itatdelhizone.webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelthizone.webex.com/meet/Court Room_7 25127955211
Court Room 8 | https://itatdelhizone.webex.com/meet/court_room_38 25104506738
Court Room 9 | https://itatdelhizone.webex.com/meet/Court_Room_9 25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing
links.

1. Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

2. The links will remain active when the bench is sitting during Court hours of the
Tribunal.

3. The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon’ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

4. The Counsels/DR appearing before the Hon'ble Court through Video Conferencing mode

shall follow the dress code, courtesies and protocols that are followed in physical
hearing, as far as possible.

5. The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working.
6. Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

7. Paper Books, Synopsis, Written submissions etc., should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
Mode.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

>

-
CAUSE LIST OF A BENCH FOR 25-MAY-2026 (MONDAY)
Srl Appeal‘ﬂumb'gf Assmt. Year Assessee Name Remarks
1 BMA 1/DEL/2024 2019-20 | [A] KUNAL KHATTAR L/H OF JAGDISH KHATTAR
2 { ITA 3026/DEL/2023 2012-13 | [D] AMERICAN HOTELS AND RESTAURANTS PVT LTD ({E FILED APPEAL)) i
3 ITA 448/DELf2024 2021-2022 | [A] PPK NEWSCLICK STUDIO PVT LTD {E FLING)
4 | ITA3800/DEL/2024 2009-10 | [A] ABHIK FINANCE PVT. LTD. ((E FILED APPEAL))
5 | ITA4735/DEL/2024 2016-17 = | [A] PRATEEK MADHAN (E-FILE)
6 | ITA 2438/DEL/2025 2019-20 | [A] PERIWAL POLYMERS PVT LTD
7 ITA 24359/DEL/2025 2020-21 [A] PERIWAL POLYMERS PVT LTD
8 ITA 2440/DEL/2025. 2021-22 [A] PERIWAL POLYMERS PVT LTD
9 ITA 2472/DEL/2025 2018-19 [A] PERIWAL POLYMERS PVT LTD
10 | [ITA 5315/DEL/2025 2015-16 [A] LEON REALTORS PRIVATE LIMITED
11 ITA 5316/DEL{2025 2016-17 [A] LEON REALTORS PRIVATE LIMITED
12 | ITA 5383/MUM/2025 2015-16 | [D] LEON REALTORS PVT LTD
13 | ITA 5414/MUM/2025 2016-17 | [D] LEON REALTORS PRIVATE LTD )
14 | ITA 6277/DEL/2025 2020-21 [A] AMAN SAINI
15 | TTA 6318/DEL/2025 2015-16 {D} IDEMIA SYSCOM INDIA PRIVATE LIMITED
16 | ITA 6367/DEL/2025 2019-20 {D] BHAGAT SINGH o
17 CO 35/DEL/2026 2018 [A] HARI OM SEHGAL
18 | ITA 6392/DEL/2025 2018 [D] HARI OM SEHGAL
19 | ITA 6498/DEL/2025 2018-19 | [A] RAVI MOHAN SINGH
20 | ITA 6521/DEL/2025 2018-19 | [A] DWARKA INFRAWORLD BUILDTECH PVT LTD
21 ITA 8785/DEL/2025 2012-2013 | {A] DHIRAT RAWAL
22 | TITA 9060/DEL/2025 2015-16 [A] SANGEETA BHALLA
23 ITA 9061/DEL/2025 2015-16 [A] SANGEETA BHALLA
24 | ITA 9062/DEL/2025 2015-16 | [A] SANGEETA BHALLA -
25 | ITA 9063/DEL/2025 2017-18 | [A] FAIRWOOD HOLDINGS PVT LTD )
26 | ITA 9064/DEL/2025 2010-11 [A] FOCUS INDUSTRIAL RESOURCES LIMITED
27 | TITA 9065/DEL/2025 2013-14 [A] FOCUS INDUSTRIAL RESOURCES LIMITED
28 | ITA 9066/DEL/2025 2014-15 | [A] FOCUS INDUSTRIAL RESOURCES LIMITED
29 | ITA 9068/DEL/2025 2017-18 [A] ELCON IMPEX PVT. LTD:
30 | ITA 9069/DEL/2025 2017-18 [A] RAJKAMAL LIQUORS PVT. LTD. S
31 ITA 1875/DEL/2026 2020-21 [A] SMT. KRISHNA SINGH
32 | ITA 1936/DEL/2026 2023-24 [A] GULAB CHAND “’ -
%t Registrar, |
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 26-MAY-2026 (TUESDAY)

sri |  Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA1877/DEL/2026 | 2017-18 | [A] KEWAL KRISHAN KUMAR (E/H)
2 | TTA1876/DEL/2026 | 2016-17 | [A] KEWAL KRISHAN KUMAR (E/H)
3 | BMAG/DEL/2025 2020-21 | [A] RAJINDER KUMAR SHARMA
4 |  CO 86/DEL/2024 2009-10 | [A] TIRUPATT CONSTWELL PVT LTD
5 | TTA446/DEL/2020 2016-17 | [A] ALL ABOUT OUTDOOR MEDIA.COM PVT. LTD.
6 | ITA1379/DEL/2023 | 2011-12 | [A] BSES RAJDHANI POWER LTD
7 | ITA1380/DEL/2023 | 2017-18 | [A] BSES RAJDHANI POWER LTD i
8 | ITA1381/DEL/2023 | 2018-19 |[A]BSES RAJDHANI POWER LIMITED
9 | ITA1473/DEL/2023 | 2011-12 |[D] BSES RAIDHANI POWER LTD.
10 | ITA 1844/DEL/2023 | 2017-18 |[D] BSES RAJDHANI POWER LTD
11 | ITA 1845/DEL/2023 | 2018-19 | [D]BSES RAJDHANI POWER LTD.
12 | ITA 910/DEL/2024 2021-22 | [A] AA ENTERPRISES (E-FILE)
13 | ITA6249/DEL/2025 | 2017-18 | [A] LOVE GARG |
14 | ITA6492/DEL/2025 | 2012-13 | [A]) GAUTAM TAYAL & SONS (HUF)
15 | ITA 6524/DEL/2025 - [A] DELHI YARN MERCHANTS CHARITABLE TRUST
16 | ITA 6525/DEL/2025 - [A] DELHI YARN MERCHANTS CHARITABLE TRUST
17 | ITA6546/DEL/2025 | 2014-15 |[A] RAJ KUMAR KAPOOR
18 | ITA6547/DEL/2025 | 2017-18 | [A] SUNGOLD TRADE PRIVATE LIMITED
19 | ITA6553/DEL/2025 | 2017-18 | [A] MEDHAVI TANWAR
20 | ITA8835/DEL/2025 | 2027-28 |[A] NEW DIVINE EDUCATIONAL SOCIETY
21 | TTA8918/DEL/2025 | 2018-19 |[D] UPPAL HOUSING PVT LTD
22 | ITA8919/DEL/2025 | 2019-20 |[D] UPPAL HOUSING PVT LTD
23 | ITA8930/DEL/2025 | 2012-13 |[A] RAJBIR SINGH
24 | ITAB8941/DEL/2025 | 2023-24 | [A]M/S AMRIT BOTTLERS PRIVATE LIMITED
25 | ITA8997/DEL/2025 | 2023-24 | [A] HORIZON AEROSPACE (INDIA) PRIVATE LIMITED _
26 | TTA 881/DEL/2026 2017-18 | [A] ISHWAR CHAND WADHWA
27 | ITA 882/DEL/2026 2017-18 | [A] AMIT SINGLA
28 | ITA 883/DEL/2026 2017-18 | [A] AMIT SINGLA HUF
29 | ITA4386/DEL/2025 | 2012-13 | [A] VIKRAM KAPOOR
30 | ITA3411/DEL/2026 | 2026-27 | [A] DHAN SINGH MAL EDUCATIONAL SOCIETY
31 | ITA3696/DEL/2026 | 2026-27 |[A] DHAN SINGH MAL EDUCATIONAL SOCIETY

jssts*znt RedTs rar{
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)

Assessee Name

Remarks

[D} ATUL (KUMAR) GUPTA

1 ITA 1836/DELf2021 2017-18

2 | ITA831/DEL/2026 | 2015-2016 |[A] DEEPAK (S/G)

3| ITA2921/DEL/2022 | 2012-13 | [A] ARYAMAN ISPAT P.LTD

4 | ITA2922/DEL/2022 | 2014-15 |[A] ARYAMAN ISPAT P.LTD

5 | ITA2923/DEL/2022 | 2015-16 [Aj ARYAMAN ISPAT PLTD

6 | ITA2924/DEL/2022 | 2016-17 |[A] ARYAMAN ISPAT P.LTD

7 | ITA2925/DEL/2022 | 2017-18 |[A] ARYAMAN ISPAT P.LTD

8 | ITA2926/DEL/2022 2018-19 | [A] ARYAMAN ISPAT P.LTD

9 | ITA2927/DEL/2022 | 2019-20 |[A] ARYAMAN ISPAT PLTD

10 | ITA 22/DEL/2023 2018-19 | [D] ARYAMAN ISPAT P.LTD

11 |  ITA 23/DEL/2023 2016-17 | [D] ARYAMAN ISPAT PLTD

12 |  ITA 24/DEL/2023 2019-20 | [D] ARYAMAN ISPAT P.LTD

13 | ITA2760/DEL/2024 | 2012-13 | [D] YASHITA FINANCE PRIVATE LIMITED (E-FILE)
14 | CO 129/DEL/2025 2018-19 | [A] PUNJAB NATIONAL BANK

15 | ITA4995/DEL/2024 | 2018-19 | [D] PUNJAB NATIONAL BANK (E-(FILE))

16 | ITA 84/DEL/2025 2017-18 | [A] MANOJ

17 | ITA 206/DEL/2025 2012-13 | [A] VISHWAS MARKETING SEVICES (P) LTD
18 | ITA 4329/DEL/2025 2023-24 | [D] LUXURIOUS INLAND DEVELOPERS LLP
19 | ITA6223/DEL/2025 | 2013-14 | [A] OMKAM DEVELOPERS LIMITED

20 | ITA 6382/DEL/2025 2018-19 | [A] PRABHAT KUMAR TANDON

21 | ITA6401/DEL/2025 | 2017-18 |[D] ENN VEE HOLDINGS PVT. LTD.,

22 | ITA 8725/DEL/2025 2020-21 | [A] YOUTHREACH

23 | ITA 8726/DEL/2025 2020-21 | [A] YOUTHREACH

24 | TTA 8686/DEL/2025 2017-18 | [D] UNICOMMERCE ESOLUTIONS LIMITED
25 | ITA8886/DEL/2025 | 2017-18 |[A] UNICOMMERCE ESOLUTIONS LIMITED
26 | ITA8900/DEL/2025 | 2020-21 | [D]HARISH KUMAR AGRAWAL

27 | ITA8989/DEL/2025 | 2017-18 |[A] GANPATHI ENTERPRISES

28 | ITA 8608/DEL/2025 2021-22 | [D] DEEPAK CHOUDHURY

29 | ITA 8626/DEL/2025 2022-23 | [D] DEEPAK CHOUDHARY )
30 | ITA8674/DELj2025 | 2018-19 | [D] DEEPAK CHOUDHARY

31 | ITA8740/DEL/2025 | 2024-25 |[D] DEEPAK CHOUDHARY

32 | ITA8739/DEL/2025 | 2023-24 |[D] DEEPAK CHOUDHARY

33 | ITA 9078/DEL/2025 2018-19 | [A] DEEPAK CHOUDHURY

34 | ITA 9079/DEL/2025 2020-21 | [A] DEEPAK CHOUDHURY

35 | ITA9080/DEL/2025 | 2021-22 | [A] DEEPAK CHOUDHURY

36 | ITA9081/DEL/2025 | 2022-23 |[A] DEEPAK CHOUDHURY

37 | ITA 9082/DEL/2025 2023-24 | [A] DEEPAK CHOUDHURY N
38 | ITA 9083/DEL/2025 2024-25 | [A] DEEPAK CHOUDHURY
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Appeal Number

ITA 5026/DEL/2026

CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)

Assmt. Year

Assessee Name

Remarks

{A] LAKHMI CHAND CHARITABLE SOCIETY
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 01-JUNE-2026 (MONDAY)
sd Appeal xur&ktgh;eru ‘ : - Assessee Name Remarks
1 ITA 1688/DEL/2017 2007-08 [A] JAYCO PROMOTORS & DEVELOPERS (P) LTD.
2 ITA 2609/DEL/2024 2017-18 [A] R.P. ENTERPRISES (E FILING) N
3 ITA 2724/DEL/2024 2017-18 [D] R. P. ENTERPRISES (E FILING)
4 ITA 2205/DEL/2025 2018-19 [D] KOTIA ENTERPRISEAS LIMITED
5 ITA 6347/DEL/2025 2014-15 [A] SONI COMMERCIAL ENTERPRISES PRIVATE LIMITED
6 ITA 6348/DEL/2025 2014-15 [A] SONI COMMERCIAL ENTERPRISES PRIVATE LIMITED
7 ITA 6349/DEL/2025 2016-17 [A] SONI COMMERCIAL ENTERPRISES PRIVATE LIMITED
8 ITA 6526/DEL/2025 2017-18 [A] KULVINDER SINGH
9 ITA 8518/DEL/2025 2019-20 [A] SCL HEALTHCARE PRIVATE LIMITED
10 | ITA 8519/DEL/2025 2020-21 [A] SCL HEALTHCARE PRIVATE LIMITED
11 | ITA 8520/DEL/2025 2021-22 {A]'SCL HEALTHCARE PRIVATE LIMITED
12 | ITA8521/DEL/2025 2022-23 [A] SCL HEALTHCARE PRIVATE LIMITED
13 | ITA 8634/DEL/2025 2023-24 fA] PRABAL ROY
14 | ITA 8765/DEL/2025 2022-23 [A] SUNIL KUMAR
15 | ITA 8772/DEL/2025 2017-18 [A] REENA
16 ITA 8809/DEL/2025 2022-23 [A] KARAN VIJHANI
17 | ITA 8810/DEL/2025 2020-21 fA] KARAN VIJHANI
18 ITA 8811/DEL/2025 2019-20 [A] KARAN VIJHANI
19 | ITA8884/DEL/2025 2023-24 [A] RAIBIR SINGH MAKHNI (E- (FILE})
20 | ITA 8903/DEL/2025 2023-24 | [A] PUNAM MAKHNI (E-(FILE))
21 ITA 623/DEL/2026 2014-15 [A] TRANSPARENT AGRO PRIVATE LIMITED (E/H)
22 ITA 624/DEL/2026 2015-16 [A] TRANSPARENT AGRO PRIVATE LIMITED
23 ITA 625/DEL/2026 2016-17 [A] TRANSPARENT AGRO PRIVATE LIMITED
24 ITA 626/DEL/2026 2018-19 [A] TRANSPARENT AGRO PRIVATE LIMITED
25 ITA 627/DEL/2026 2020-21 fA] TRANSPARENT AGRO PRIVATE LIMITED
26 | ITA 1824/DEL/2026 2017-18 [A] SMV BEVERAGES PVT LTD
27 ITA 885/DEL/2026 2010-11 {01 ‘M/S, BELRUS AGRO FERT PRIVATE LIMITED o
28 | ITA 888/DEL/2026 2015-16 | [A] ANSAL HOUSING LIMITED
29 ITA 889/DEL/2026 2016-17 [A] ANSAL HOUSING LIMITED )
30 ITA 585/DEL/2026 2013-14 [A] M/S DYNACON PROJECTS (P) LTD. -
'S
Assistant Regis'tr/a‘r- /
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~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 02-JUNE-2026 (TUESDAY)

1 ITA 3604/DEL/2026 2027-28 [A] VISAN FOUNDATION (E/H)
2 BMA 6/DEL/2023 2019-20 [A] SHANTANU BHOWMICK
3 BMA 4/DEL/2025 2019-20 [A] SHANTANU BHOWMICK (E FILE)

4 ITA 891/DEL/2026 2017-18 [A] CARGILL INDIA PRIVATE LIMITED

5 ITA 892/DEL/2026 2019-20 = | [A] MUKHTAR AHMED

T

6 ITA 894/DEL/2026 2023-24 | [A] ANKUSH SALUJA

7 ITA 893/DEL/2026 2022-23 | [A] ANKUSH SALUJA

8 ITA 895/DEL/2026 2026-27 [A] SHRI SHIV KIRPA SEWA MANDAL

9 ITA 896/DEL/2026 2017-18 [A} RAJENDER KUMAR

10 ITA 897/DEL/2026 2015-16 | [A] MAHENDAR KUMAR SONI

11 ITA 898/DEL/2026 2016-17 | [Al MAHENDAR KUMAR SONI

12 ITA 899/DEL/2026 2017-18 [A] MAHENDAR KUMAR SONI

13 ITA S00/DEL/2026 2018-19 | [A] MAHENDAR KUMAR SONI

14 ITA 901/DEL/2026 2019-20 [A] MAHENDAR KUMAR SONI

15 ITA 902/DEL/2026 2010-11 [A] RAHUL CHAUHAN

16 ITA 582/DEL/2026 2016-17 [A] VANDANA VERMA

17 1TA-592/DEL/2026 2021-22 | [A] ISHA MEHTA

18 ITA 593/DEL/2026 2012-13 [A] BABA TIMBER & STEELS PRIVATE LIMITED

19 ITA 601/DEL/2026 2015-16. .| [D} KAMLA KHATRI

20 ITA 602/DEL/2026 2016-17 | [D] HARPHOOL SINGH

21 ITA 603/DELf2026 2016-17 {A] SAINIK INDUSTRIES PRIVATE LIMITED

22 ITA 612/DEL/2026 2019-20 [A] NAVNEET JAIN

23 1TA 613/DEL/2026 2020-21 [A] NAVNEET JAIN

24 ITA 703/DEL/2026 2023-24 [A] SEPC LIMITED

25 ITA 729/DEL{2026 2012-2013 | [A] NAVNEET MIGLANI S/O SH. HANS RAJ MIGLANI

As$jstant Registrar]
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L‘- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J

CAUSE LIST OF A BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Sri |  AppealNumber |Assmt. Year| oo AssessséMName - Remarks

1 {TT{SS)A 5520/DELF202 2015-16 | [A] ASHOKKUMAR A, BANTHIA

2 |IT(SS)A 5521/DEL/2024f  2016-17 [A] ASHOKKUMAR A. BANTHIA

3 ITA 5677/DEL/2025 2020-21 [A] MOYEZ {E-{ FILE }}

4 ITA 6279/DEL/2025 2020-2021 | [A] VINOD GUPTA

5 ITA 8877/DEL/2025 2016-17 | [D].D R-APPARELS AND FASHION PRIVATE LIMITED

6 ITA 617/DEL/2026 2006-07 [A] HITKART INDUSTRIES LIMITED

7 1TA 620/DEL/2026 2017-18 [A] MADAN GOPAL AGARWAL

8 ITA 655/DEL/2026 2017-18 [A] VISHAL JEWELS

9 ITA 656/DEL/2026 2018-19 | [A] VISHAL JEWELS

10 ITA 657/DEL/2026 2017-18 [D] VIKAS CHAIN & JEWELLERY PRIVATE LIMITED

11 ITA 632/DEL/2026 2017-18 | [A] MAARS IMPEX

12 ITA 661/DEL/2026 2021-22 [A] PARAG GUPTA

13 ITA 709/DEL/2026 2013-14 {D] PRAGATI POWER CORPORATION

14 ITA 712/DEL/2026 2020-21 [A] ARTHGYAAN ADVISORS PRIVATE LIMITED

15 ITA 723/DEL/2026 2020-21 [A] SHIV NANDI INVEéTMENTS PRIVATE LIMITED

16 | ITA 1538/DEL/2026 2019-20 [D] SPAR GEO INFRA PVT. LTD

17 | TTA 1539/DEL/2026 2018-19 = | [A] AL BARKAT ENTEREPRISES

18 | ITA 1540/DEL/2026 2019-20 [A] AL BARKAT ENTEREPRISES

19 | ITA 1541/DEL/2026 2018-19 [D] SHEETAL ARORA

20 | TTA 1542/DEL/2026 2020-2021 | [A] JAIN RAJESH & ASSOCIATES

21 | ITA 1543/DEL/2026 2020-21 [A] KAPIL GUPTA

22 | ITA 1544/DEL/2026 2016-2017 | [A] ANITA SETHI

23 | ITA 1548/DEL/2026 2023-24 | [D] ALPHABET HEIGHTS PRIVATE LIMITED

24 | ITA 1549/DEL/2026 2019-2020 | [A] G M TEXFAB INDUSTRIES PRIVATE LIMITED

25 | ITA 1551/DEL/2026 2012-13 [A] BHANU PRATAP SINGH

26 | ITA 1552/DEL/2026 2023-2024 | [A] SHAMEEM AHMED

27 CO 5/DELf2025 2012-13 [A] V AND S INTERNATIONAL PRIVATE LIMITED

28 | ITA 3089/DEL/2024 2012-13 [D] V AND S INTERNATIONAL PRIVATE LIMITED

29 | ITA 2152/DEL/2025 '2017-18 | [A] V AND S INTERNATIONAL PVT LTD

\{ 74/ B

istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

sl

Appeal Nurﬁbef

CAUSE LIST OF A BENCH FOR 04-JUNE-2026 (THURSDAY)

Assmt. Year ,_ Assessee Name Remarks
1 | ITA 2448/DEL{2025 2020-21 | [A] DISH INFRA SERVICES PVT LTD (E/H)
2 ITA 6334/DEL/2025 2015-16 [A] SATISH KUMAR
3 ITA 8779/DEL/2025 2012-13 [A] BINA MODI(LEGAL REPRESENTATIVE OF LATE SHRI KRISHAN KUMAR MODI)
4 ITA 8783/DEL/2025 2019 [D] SHREE ANJANEY TRADERS LLP
5 ITA-8978/DEL/2025 2023-2024 | [A] SPAY-TECHNOLOGY PRIVATE LIMITED
6 ITA 708/DEL/2026 2012-13 [D] ARGENTIUM INTERNATIONAL PVT LTD
7 ITA 1553/DEL/2026 2017-18 [AJ USHA RANI
8 ITA 1555/DEL/2026 2013-14 [A] SHIV KUMAR JATIA
S ITA 1557/DEL/2026 2017-18 [A] JITENDER SHARMA
10 ITA 1558/DEL/2026 2022-23 [A] MARKS AND SPENCER (INDIA) PRIVATE LIMITED
11 | ITA 1560/DEL/2026 2017-18 [A] PUNJAB LIQUORS PVT LTD, NEW DELHI
12 | ITA 1561/DEL/2026 2019-20 [A] SHARP MINT LIMITED
13 ITA 1562/DEL/2026 2013-14 [A] JANGID INTERIOR DECOR PRIVATE LIMITED.
14 ITA 1563/DEL/2026 .2015-16 [A] JANGID INTERIOR DECOR PRIVATE LIMITED.
15 | ITA 1564/DEL/2026 2016-17 [A] JANGID INTERIOR DECOR PRIVATE LIMITED:
16 | ITA 1565/DEL/2026 2018-19 [A] JANGID INTERIOR DECOR PRIVATE LIMITED
17 | HTA 1566/DEL/2026 2015-16 {A] MANSI BIJLEE & RICE MILLS LIMITED
18 | ITA 1567/DEL/2026 2017-18 [A] NIVEDITA UPRETI
19 ITA 1568/DEL/2026 2017-18 [A] NIVEDITA UPRETI
20 ITA 1569/DEL/2026 2027-28 [A] SETH PARKASH CHAND SURTIA CHARITABLE TRUST
21 | ITA 1570/DEL/2026 | AY 2016-17 | [A] BRIGHT LIFECARE PRIVATE LIMITED
22 ITA 3312/DEL/2026 - [A] UDMI RAM SARASWATI DEVI JINDAL CHARITABLE TRUST
23 | ITA 3313/DEL/2026 - [A] UDMI RAM SARASWATI DEVI CHARITABLE TRUST o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 25-MAY-2026 (MONDAY)

Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2104/DEL/2022 2010-11 [D] D- ART FURNITURE SYSTEMS PVT LTD

2 ITA 127/DEL/2023 2010-11 [A] D-ART FURNITURE SYSTEMS PVT LTD

3 ITA 128/DEL/2023 2011-12 {A] D-ART FURNITURE SYSTEMS P.LTD

4 ITA 194/DEL/2023 2011-12 [D] D-ART FURNITURE SYSTEM PATD

5 ITA 799/DEL/2024 2014-15 [A] PARAS MAL LODHA ¢

6 ITA 800/DEL/2024 2015-16 [A] PARAS MAL LODHA & ¢ vl

7 ITA 801/DEL/2024 2016-17 [A] PARAS MAL LODHI it - #it

8 ITA 802/DEL/2024 2017-18 [A] PARAS MAL LODHA & . #iiF

9 ITA 875/DEL/2024 2013-14 [D] PARAS MAL LODHA [ L INT,

10 ITA 876/DEL/2024 2017-18 {D] PARAS MAL LODHA = =il (s

11 | ITA 4706/DEL/2025 2017-18 [A] ASHISH KUMAR

12 | ITA 2823/DEL/2025 2013-14 [A] CPR CAPITAL SERVICES LTD

13 | ITA 5144/DEL/2025 2017-18 [D] ASHISH KUMAR

14 | ITA 6805/DEL/2025 2017-18 [D] WEST HARYANA HIGHWAYS PROJECTS PVT UTD (E.FILING)
15 | ITA 6810/DEL/2025 2017-18 [A] SKIPRPING STONES ENTERTAINMENT PRIVATE LIMITED

16 | ITA 6811/DEL/2025 2017-18 [A} ORIENTAL TOLLWAYS PVT LTD

17 | ITA 6812/DEL/2025 2017-18 [A] ORIENTALTOLLWAYS PVT LTD

18 | ITA 6950/DEL/2025 2012-13 [A] SUDHIR KUMAR KHEMKA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY)

Sri Appeal Number |[Assmt. Year Assessee Name Remarks
1 ITA 1102/DEL/2023 2017-18 [A] VE COMMERCIAL VEHICLES LTD

2 ITA 2704/DEL/2025 2017-18 [A] ADIHM DEVELOPERS PVT LTD

3 ITA 2705/DEL/2025 2018-19 [A] ADIHM DEVELOPERS PVT LTD

4 ITA 2729/DEL/2025 2018-19 [A] HARSH.JINDAL ¢

5 ITA 6557/DEL/2025 2011-12 [A] NIPRO PHARMAPACKAGING INDIA PVT LTD

6 ITA 6558/DEL/2025 2011-12 [A] NIPRO PHARMAPACKAGING INDIA PVT LTD

7 ITA 133/DEL/2026 2025-26 {A] DHARMARTH GAUSHALA

8 ITA 134/DEL/2026 2017-18 [A] PREMIUM COMPQSTOS INDIA PRIVATE LIMITED
9 ITA 135/DEL/2026 2014-15 [D] N K MALHOTRA HUF

10 ITA 136/DEL/2026 2015-16 [A] VIDVATA INTERVIEW MAKERS PRIVATE LIMITED
11 ITA 137/DEL/2026 2019-20 [A] KAMAL KUMAR AGARWAL

12 ITA 141/DEL/2026 2022-23 {A] PAWAI TRUST

13 ITA 142/DEL/2026 2017-18 {D} VIVEK JOSHI

14 ITA 143/DEL/2026 2025-2026 |[A] NEFEDU FOUNDATION

15 ITA 144/DEL/2026 2025-2026 | [A] NEFEDU FOUNDATION

16 ITA 146/DEL/2026 2015-16 [A] KANHA CHARITABLE TRUST

17 ITA 147/DEL/2026 2013-14 [A] K.R. TECHNOBUILD PRIVATE LIMITED

18 ITA 149/DEL/2026 2017-18 [A] INCKAH INFRASTRUCTURE TECHNOLOGIES PVT LTD
19 ITA 150/DEL/2026 2021-22 [A] SADHU SUNDAR SINGH WELFARE SOCIETY

20 ITA 151/DEL/2026 2018-19 [A] PANACEA BIOTEC LTD

21 | ITA 4545/DEL/2025 2019-2020 | [A] ANSHU PARWA (. F1L M
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 28-MAY-2026 (THURSDAY)

Sri Appeal Number |Assmt, Year Assessee Name Remarks
1 CO 38/DEL/2026 2016-17 [A] NARAYAN DASS KHANDELWAL
Z | ITA 4696/DEL/2025 2019-20 | {A] PH INFRATECH i
3 ITA 4733/DEL/2025 2015-16 [A] TUSHAR CHANANA ‘& +-iti .
4 ITA 4734/DELJ2025 2016-17 [A] TUSHAR CHANANA /£ ~i.¢
5 ITA 6576/DEL/2025 2016-17 {D] NARAYAN DASS KHANDELWAL -~ i1 .Ni3
6 ITA 6592/DEL/2025 2017-18 [A] ASHISH JAIN
7 | ITA 6618/DEL/2025 2022-23 | [D] ANIL KUMAR i @ iifi
8 ITA 6782/DEL/2025 2014-15 [D] MOHAN KUMAR AGARWAL AND SON (T ./ 1LING;
9 CO 107/DEL/2026 2014-15 [A] MOHAN KUMAR AGARWAL AND SON
10 ITA 92/DEL/2026 20129-20 |[A] SHIVA CONSTECH PRIVATE LIMITED
11 ITA 153/DEL/2026 2019-20 [A] KISHAN CHAND GUPTA HUF
12 ITA 158/DEL/2026 2018-19 [A] SUNITA GROVER
13 ITA 159/DEL/2026 2019-20 [A] SUNITA GROVER
14 ITA 160/DEL/2026 2013-14 [A] SANAH KORPAL
15 ITA 161/DEL/2026 2015-16 [A] RAVINDRA
16 ITA 162/DEL/2026 2015-16 [A] RAVINDRA
17 ITA 165/DEL/2026 2023-24 [A] NARESH KUMAR
18 ITA 167/DEL/2026 2014-15 [A] KANHA CHARITABLE TRUST
19 ITA 169/DEL/2026 2016-17 [A] KUNAL ARORA
20 ITA 171/DEL/2026 2012-13 [A] KEESARI INDUSTRIE LIMITED
21 ITA 172/DEL/2026 2025-26 [A] EDUCATION CONCERN
22 ITA 173/DEL/2026 2025-26 [A] EDUCATION CONCERN
23 | ITA 6800/DEL/2025 2017-18 [A] ASHOK KUMAR KOHLI
24 CO 111/DEL/2026 2001-02 [A] PANKAT BUILDWELL LTD.
25 CO 112/DEL/2026 2002-03 [A] PANKAJ BUILDWELL LTD.
26 CO 113/DEL/2026 2003-04 [A] PANKAJ BUILDWELL LTD
27 CO 114/DEL/2026 2004-05 {A] PANKAJ BUILDWELL LTD
28 CO 115/DEL/2026 2006-07 {A] PANKAJ BUILDWELL LTD
29 ITA 157/DELf2026 20007-08 | [A] M/S PANKA) BUILDWELL LTD
30 | ITA 3155/DEL/2026 2003-04 [D] M/S PANKAJ BUILDWELL LTD
31 ITA 3156/DEL/2026 2004-05 [D] M/S PANKAJ BUILDWELL LTD
32 | ITA 3157/DEL/2026 2006-07 [D] M/S PANKAJ BUILDWELL LTD
33 | ITA 3394/DEL/2026 2001-02 [D] M/S PANKA] BUILDWELL LTD.
34 | ITA 3395/DEL/2026 2002-03 [D} M/S PANKAD BUILDWELL LTD.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 01-JUNE-2026 (MONDAY)

Sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4647/DEL/2025 2017-18 [D] NAND GOPAL MARKETING PRIVATE LIMITED (<. FiLE;
2 [TA 6590/DEL/2025 2021-22 [A] PUNJAB NATIONAL BANK
s | smoetznes | aoiess | ] DrEOU D AU SR STSTENS PRNATE UHITED (R s
i 4 ITA 6901/DEL/2025 2017-18 AIQAIJSOJESKO;IA?:?\I/\IEYA?SBT:QEI;SE\;(TSLI;FDE)TY SYSj FFWS PRIVATE LIMITED (ERSTWHILE KSS
5 ITA 174/DEL/2026 2018-19 [A] MOHIT GROVER
6 ITA 175/DEL/2026 2015-16 [A] SHYAM BUILDPRQO PVT LTD
7 ITA 176/DEL/2026 2020-21 [A] SHYAM BUILDPRQ PVT LTD
8 ITA 177/DEL/2026 2012-13 [A] VIVEK ACHARYA
9 ITA 178/DEL/2026 2020-21 [A] DBA EXPORT INDIA PVT LTO
10 ITA 180/DEL/2026 2013-14 [A] VIRENDRA JAIN
11 ITA 181/DEL/2026 2017-18 [A] VIRENDRA JAIN
12 ITA 182/DEL/2026 2021-22 [A] VIRENDRA JAIN
13 ITA 183/DEL/2026 2018-19 [A] BIHAR SPONGE IRON LTD
14 ITA 193/DEL/2026 2022-23 [D] SHALNI ARORA
15 ITA 194/DEL/2026 2025-26 1A] THE SURYA FOUNDATION
16 ITA 195/DEL/2026 2025-26 [A] THE SURYA FOUNDATION
17 ITA 196/DEL/2026 AAECP9S31C | [D] PALLAVI ADVERTISING PVT UTD
18 ITA 197/DEL/2026 2022-23 [A] SONU
19 ITA 198/DEL/2026 2026-27 [A] NORTH ZONE CHAPTER THE UROLOGICAL SOCIETY OF INDIA
20 ITA 199/DEL/2026 2026-27 [A] NORTH ZONE CHAPTER OF THE UROLOGICAL SOCIETY OF INDIA
21 ITA 980/DEL/2026 2020-21 [A] SARITA JAIN -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 02-JUNE-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3781/DEL/2023 2020-21 [A] HINDUSTAN POWERPROJECTS PRIVATE LIMITED (F FILING;
2 ITA 423/DEL/2025 2014-15 [A] CHOPRA FILLING STATION
3 ITA 2719/DEL/2025 2017-18 [A) ORRIS INFRASTRUCTURE PVT LTD T
4 ITA 2724/DEL/2025 2021-22 | [A] CREATIVE THINKS MEDIA PRIVATE LIMITED {.. "1l
5 ITA 4582/DEL/2025 2018-19 [D] AMBASHAKTI UDYQG LIMITED ¢, ¢ i1.740
6 ITA 4667/DEL/2025 2017-18 {D] M/S COTTON WORKS (& ~.t¢
7 ITA 4738/DEL/2025 2021-22 {D] RAHEES AHMAD -1+
8 [TA 6605/DEL/2025 2022-23 [A} STERLING AGRO INDUSTRIES LTD
9 ITA 6606/DEL/2025 2023-24 [A] STERLING AGRO INDUSTRIES
10 ITA 6711/DEL/2025 2012-2013 | [A] RAMESH KUMAR BANSAL
11 ITA 6813/DEL/2025 2013-14 (A] AMIT KUMAR AGGARWAL
12 ITA 6814/DEL/2025 2018-19 [A] KBC TRAVELS
13 ITA 6816/DEL/2025 2019-20 [A] VIKAS JALAN
14 LTA 6820/DEL/2025 2022-23 [D} AMAN
15 | ITA 6993/DEL/2025 2023-24  |[D)AMAN -

16 ITA 7834/DEL/2025 5015-16 P{\IIKTJ .‘]-?g)AUTO LIMITED {AMALGAMATED COMPANY OF M/S 31BM MA AUTOMOTIVE
17 ITA 8963/DEL/2025 2022-23 [D] STERLING AGRO INDUSTRIES LIMITED
18 ITA 8964/DEL/2025 2023-24 {D] STERLING AGRO INDUSTRIES LIMITED
19 ITA 200/DEL/2026 2021-22 [A] RAJ SHYAMA CONSTRUCTIONS PRIVATE LIMITED
20 ITA 201/DEL/2026 2022-23 [A] RAJ SHYAMA CONSTRUCTIONS PRIVATE LIMITED
21 ITA 202/DEL/2026 2014-15 [D] SHIBA SUD SHAW
22 ITA 203/DEL/2026 2017-18 [A] VIRENDER PAL SINGH
23 ITA 204/DEL/2026 2015-16 {D] VERTEX INTERNATIONAL PRIVATE LIMITED
24 ITA 1901/DEL/2026 2024-25 {A] VIHAR TRUST
25 ITA 1904/DEL/2026 2010-11 [A] VISHAL CHAIN & JEWELLERY PRIVATE LIMITED
26 ITA 1905/DEL/2026 2016-2017 | [A] ASHIRVADAM SRIVASTAVA B
27 ITA 368/DEL/2021 2012-13 [A] PURUS BUILDERS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 03-JUNE-2026 (WEDNESDAY)
Srl Appeal Number Assmt, Year Assessee Name Remarks
1 CO 81/DEL/2026 2016 [A] SANJAY AGGARWAL
2 ITA 2891/DEL/2025 2016-17 [D] ASHISH MADAN & filk:
3 ITA 2892/DEL/2025 2017-18 i {D} ASHISH MADAN -
4 ITA 2893/DEL/2025 2018-19 [D] ASHISH MADAN . o
5 ITA 4530/DEL/2025 2013-14 [A] ATN INFRATECH PRIVATE LIMITED
6 ITA 455Q0/DEL/2025 2017-2018 | [A]} MOON HERBAL LABORATORIES PRIVATE LIMITED {£. FILING!
7 [TA 5817/DEL/2025 2018-19 [A] SH. VIJAY ANAND CHAURASIA
8 ITA 6596/DEL/2025 2017-18 [A] SHADI LAL KATYAL
g ITA 6743/DEL/2025 2020-21 [A] SH. SHASH! KANT CHAURASIA
10 ITA 6834/DEL/2025 2011-2012 | [A] DEEPTI CHAWLA
11 ITA 6839/DEL/2025 2016 [D] SANJAY AGGARWAL
12 ITA 6840/DEL/2025 2018-19 [A] PLUS INC
13 ITA 6845/DEL/2025 2017-18 [D] KHANDELWAL CHAIN COMPANY
14 ITA 6869/DEL/2025 2021-22 [A] AASHIRWAD OIL & AGRO INDUSTRIES
15 ITA 6872/DEL/2025 2019-20 [A] PRAMOD KUMAR GUPTA
16 ITA 6873/DEL/2025 2021-22 [A] PRAMOD KUMAR GUPTA
17 ITA 6961/DEL/2025 2018 [D] GAUTAM SOLAR PVT, LTD. ¢
18 ITA 6962/DEL/2025 2018-19 [D] KOP BUILDWELL PRIVATE LIMITED = . i
19 ITA 6963/DEL/2025 2017-18 {A] SALONI BHATIA
20 ITA 6964/DEL/2025 2018-19 [A] SALONI BRATIA
21 ITA 6989/DEL/2025 2026-27 [A] BHARTIYA KISSAN SANGH VIVEKA NAND SCHOOL < £ FiudinNG:
22 ITA 8178/DEL/2025 2020-21 [D] SHASHI KANT CHAURASIA
23 ITA 8449/DEL/2025 2018-19 [D] VIJAY ANAND CHAURASIA
24 ITA 1908/DEL/2026 2021-22 [A] JAI PRAKASH SINGHAL
25 ITA 1909/DEL/2026 2017-18 [D] GOVERNMENT INDUSTRIAL AND AGRICULTURAL EXHIBITION ALIGARH
26 ITA 1911/DEL/2026 2018 [D] TENERON LIMITED
27 ITA 1913/DEL/2026 2014-15 [A] I HOME AND INFRASTRUCTURE PRIVATE LIMITED
28 ITA 1914/DEL/2026 2015-16 [A]1 HOME AND INFRASTRUCTURE PRIVATE LIMITED
29 ITA 1915/DEL/2026 2016-17 {AT I HOME AND INFRASTRUCTURE PRIVATE LIMITED
Bart
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

. !
— CAUSE LIST OF B BENCH FOR 04-JUNE-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2666/DEL/2023 2012-13 [A} HARIOM MEDIA SERVICES PRIVATE LIMITED :« Hilint:
2 ITA 3556/DEL/2023 2011-12 [A] PHOOL SINGH RAGHAV & & (s
3 ITA 2475/DEL/2025 2016-17 [D] ASHUTOSH INFRA PRIVATE LIMITED
4 ITA 2500/DEL/2025 2014-15 ‘([A}’\HIL‘L [NTERNATIONAL PROJECT MANAGEMENT (INDIA) PRIVATE LIMITED (£
5 ITA 6593/DEL/2025 2023-24 [A] ACE FINANCE CO.
6 1TA 6594/DEL/2025 2022-23 [A] ACE FINANCE CO.
7 [TA 6599/DEL/2025 2021-22 [A} ASHRAF HUSSAIN
8 ITA 6604/DEL/2025 2015-16 [A] MAMTA PANDEY
9 [TA 6644/DEL/2025 2019-20 [A] SH. AYUSH GARG
_ﬁl() ITA 6645/DEL/2025 2020-21 [AJvS_H. AYUSH a\;G
11 ITA 6846/DEL/2025 2016-17 [A} CHAITANYA JEWELLERS PRIVATE LIMITED
12 ITA 6850/DEL/2025 2020-21 [D] MAHARISHI MARKANDESHWAR TRUST
13 ITA 6851/DEL/2025 2022-23 [A] NAVNEET NANDLAL GOENKA
14 ITA 6852/DEL/2025 2022-23 [A] A K S ENTERPRISES
FiS ITA 6853/DEL/2025 2018-19 [D NIKITA INES‘TE[HES PRIVATE LIMITED
16 ITA 6854/DEL/2025 2018-19 [D] SANTUR BUILDERS PRIVATE LIMITED
17 ITA 6855/DEL/2025 2020 [B] SURESH GOYAL
18 [TA 6864/DEL/2025 2015-16 [A] SANGEETA SINGAL
19 ITA 6865/DEL/2025 - [A] ALL INDIA WELFARE CENTRE
20 [TA 6866/DEL/2025 2018-19 [A] VRS FOODS LTD
21 CO 60/DEL/2026 | 2017-18 [A] INDO ENVIRO INTEGRATED SOLUTIONS PRIVATE LIMITED (.10,
22 ITA 6629/DEL/2025 2017-18 (D] YASHITA(INDIA) PRIVATE LIMITED = il
23 ITA 8510/DEL/2025 2017-18 [A] ONGC VIDESH tLIMITED
24 ITA S087/DEL/2025 2018-19 [A] RAISHILA SYNTHETICS PRIVATE LIMITED "+ i 1N
25 ITA S088/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED © <1ty
26 ITA 9089/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATEGI;;'AI_'.;E? bl
27 ITA 90S0/DEL/2025 2020-21 [A] RAISHILA SYNTHETICS PRIVATE LIMITED
28 ITA 9116/DEL/2025 2017 [D] EARTHCON UNIVERSAL INFRATECH PVT LTD i Z.ritiNG?
29 ITA S117/DEL/2025 2017 [D} EARTHCON UNIVERSAL INFRATECH PVT LTD (L. iLING;
30 ITA 9118/DEL/2025 2021 [D] HCIL COMTEL PRIVATE LIMITED 1. MG
31 ITA 9121/DEL/2025 2017-18 [D] INDO ENVIRO INTEGRATED SOLUTIONS PRIVATE LIMITED (¢ =110
32 ITA 9126/DEL/2025 2017-18 [D] ONGC VIDESH LIMITED
33 ITA 640/DEL/2026 2018-19 {A] RAJSHILA SYNTHETICS PRIVATE LIMITED
34 ITA 641/DEL/2026 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED
35 ITA 802/DEL/2026 2022-23 [A] RAHUL TONDON
36 ITA 847/DEL/2026 2019-20 [A] VINOD KUMAR
37 ITA 1380/DEL/2026 2018-19 1 [D] RAISHILA SYNTHETICS PRI\/NE LIW[’ED
=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH

CAUSE LIST OF C BENCH FOR 25-MAY-2026 (MONDAY)

A\

-

Sri ' Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1375/DEL/2022 2011-12 [D] JAGAT OVERSEAS

2 CO 117/DEL/2023 2011-12 | [A] JAGAT QVERSEAS

3 ITA 1376/DEL/2022 2012-13 [D] JAGAT OVERSEAS

4 CO 118/DEL/2023 2012-13 \[A] JAGAT OVERSEAS o )

5 ITA 2102/DEL/2022 +2015-16 - | [D] JAGAT AGRO COMMOlﬁITIES PVT LTD

6 ITA 2199/DEL/2022 2015-16 [D] JAGAT OVERSEAS

7 ITA 2576/DEL/2022 2017-18 [D] RAIBIR L/H SHRI‘RA‘JESH

8 ITA 702/DEL/2025 2003-04 [A] GIRI BUILDWELL (P) LTD.

9 ITA 1316/DEL/202'5 2017-18 [A] SANDEEP KUMAR AGARWAL

10 1TA 2944/DEL/2025 2016-17 [D] SACHIN ENTERPRISES LLP

11 CO 130/DEL/2025 2016-17 [AJ SACHIN ENTERPRISES LLP

12 ITA 4758/DEL/2025 2016-17 [A] PRIYANKA BHAGAT

13 ITA 4792/DEL/2025 2018 [D] RAJEEV KUMAR MITTAL

14 ITA 4846/DE\/2025 2015-16 [A] PALURI RAGHAVAN GOPALA

15 ITA 7101/DEL/2025 2014-15 [A] USHA DEVI

16 ITA 7116/DEL/2025 2012-13 [A] RAVINDER KUMAR AGGARWAL

17 ITA 7117/DEL/2025 2015-16 [A] M/S BIRD CONSULTANCY SERVICES

18 ITA 7189/DEL/2025 2016-17 [A] PARICHAY TRADECOM P LTD

19 ITA 7223/DEL/2025 2019-2020 |[A] GARNET VENEER AND DECORS LIMITED

20 | ITA 7226/DEL/2025 2020-2021 [A] GARNET VENEER AND DECORS LIMITED

21 ITA 7224/DEL/2025 2015-16 [A] MAHESH KHANDELWAL

22 ITA 7228/DEL/2025 2017-2018 | [A] DHAMPUR COOPERATIVE CANE DEVP UNION LTD

23 ITA 7229/DEL/2025 2010-11 [A] RAKESH KUMAR BAJAJ

24 ITA 7234/DEL/2025 2011-12 [A] M/S SAD BHAWNA

25 ITA 7236/DEL/2025 2020-21 [D] SKAEL ENTERPRISE PRIVATE LIMITED

26 1TA 7239/DEL/2025 2025-26 [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT

27 ITA 7240/DEL/2025 2025-26 [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT

28 ITA 7292/DEL/2025 2019-20 [A] SHRINE EMPIRE GALLERY PVT. LTD.

29 ITA 7293/DEL/2025 2019-20 [A] SHRINE EMPIRE GALLERY PVT. LTD.

30 ITA 7305/DEL/2025 2014-15 [A] MASCOT REALTECH PRIVATE LIMITED

31 ITA 559/DEL/2026 2020-21 [A] EQX ANALYTICS PRIVATE LIMITED

32 ! ITA 560/DEL/2026 2015-16 [A] SH. DIWAKAR BHAGWATI GANDHI

BorAT
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 26-MAY-2026 (TUESDAY)

St Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 683/DEL/2025 2018-19 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
2 ITA 684/DEL/2025 2019-20 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
3 ITA 685/DEL/2025 2020-21 | [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
4 ITA 686/DEL/2025 2021-22 | [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
5 ITA 854/DEL/2025 2015-16 {D] SAMS REAL ESTATE PVT. LTD.
6 CO 234/DEL/2025 2015-16 [A] SAMS REAL ESTATE PVT, LTD.
7 ITA 851/DEL/2025 2016-17 [D] SAMS REAL ESTATE PVT, LTD.
8 CO 233/DEL/2025 2016-17 [A] SAMS REAL ESTATE PVT. LTD.
9 | ITA 1278/DEL/2025 2016-17 | [A] PARMOD KUMAR MADAN

10 | ITA 1413/DEL/2025 2014-15 | [D] ARUN KUMAR KANOCJIA
11 CO 111/DEL/2025 2014-15 [A] ARUN KUMAR KANOIJIA
12 ITA 3149/DEL/2025 2016-17 fA] MANU AGGARWAL
13 ITA 4801/DEL/2025 2023-24 [A] MORGAN POWER GENERATION PVT, LTD.

14 ITA 4811/DEL/2025 2021-22 [D] RAJENDRA KUMAR
15 CO 29/DEL/2026 2021-22 | [A] MAHENDRA KUMAR LEGAL HEIR OF LT. SH. RAJENDRA KUMAR
16 ITA 7052/DEL/2025 2017-18 [A] SUDESH GUPTA
17 ITA 7053/DEL/2025 2018-19 [A] SUDESH GUPTA
18 | ITA 7054/DEL/2025 2018-19 [A) SUDESH GUPTA
19 ITA 7065/DEL/2025 2017-18 [A] SAVITRI CHATURVEDI
20 | ITA 7067/DEL/2025 2016-17 | [A] PRADI KUMAR SETHI
21 ITA 7338/DEL/2025 2019-20 [A] PUREWAYS INFRA PRIVATE LIMITED
22 | ITA 7361/DEL/2025 2020-21 | [A] PUREWAYS INFRA PRIVATE LIMITED
23 ITA 7362/DEL/2025 NA fA] SHRI SHYAM PREM MANDAL GURGAON
24 ITA 7363/DEL/2025 2014-15 {A] ELEGANT IT SOLUTIONS PRIVATE LIMITED
25 ITA 7337/DEL/2025 2018-19 [A] AMIT JAIN
26 | ITA 7364/DEL/2025 2019-20 | [A] AMIT JAIN
27 | ITA 7365/DEL/2025 2012-13 | [A] BABA ALLOYS PRIVATE LIMITED
28 ITA 7366/DEL/2025 2018-19 [A] PURSHOTTAM LAL DHINGRA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

—
- CAUSE LIST OF C BENCH FOR 28-MAY-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 568/DEL/2022 2012-13 [A] WASEEM AHMAD

2 ITA 985/DEL/2023 2015-16 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION LIMITED)
3 ITA 986/DEL/2023 2016-17 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S, JINDAL BULLION LIMITED)
4 ITA 987/DEL/2023 2017-18 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION LIMITED)
5 ITA 2425/DEL/2023 2011-12 [A] IRIS REAL ESTATE P. LTD. ((E-FILE))

6 ITA 2543/DEL/2023 2012-13 [A] IRIS REAL ESTATE PRIVATE LIMITED ((E-FILE))

7 ITA 592/DEL/2024 2020-21 [A] REAL CAPITAL TOWERS PRIVATE LIMITED (E FILING)

8 ITA 911/DEL/2024 é%xfgéé [A] KALAKAR TRUST

9 ITA 962/DEL/2024 2013-14 [A] VAYAM TECHNOLOGIES LIMITED

10 ITA 1052/DEL/2024 2013-14 [D] VAYAM TECHNOLOGIES LIMITED

11 ITA 3567/DEL/2024 2017-18 [A} RAO MOHAR SINGH EDUCATIONAL SOCIETY

12 ITA 4752/DEL/2024 2017-18 [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY

13 ITA 4590/DEL/2024 2019-20 [A] VIPIN JAIN

14 ITA 4594/DEL/2024 2022-23 [A] VIPIN JAIN

15 ITA 1382/DEL/2025 2013-14 {D] AMITA KAPUR

16 CO 28/DEL/2026 2013-14 [A] AMITA KAPUR

17 ITA 3036/DEL/2025 2010-11 [A] CONTINENTAL CONSTRUCTION LTD

18 ITA 3080/DEL/2025 2016-17 [D] MOHAN ENTERPRISES

19 ITA 4781/DEL/2025 2023-24 [D] SUPREME SECURITIES LIMITED

20 ITA 4798/DEL/2025 2017-18 [A] ASHWANI CHOPRA

21 ITA 4845/DEL/2025 2014-15 [A] ARCHANA GOEL

22 ITA 4976/DEL/2025 2016-17 [A] VENELEC ELECTROMECH INDUSTRIES PVT LTD.

23 ITA 7025/DEL/2025 2019-20 [D] VIRESH GHALLOT

24 CO 44/DEL/2026 2019-20 [A] VIRESH GHALLOT

25 ITA 7094/DEL/2025 2022-2023 | [A] VIJAY KUMAR GUPTA, DELHL

26 ITA 7210/DEL/2025 2017-18 [A] AMAN AGARWAL

27 ITA 7235/DEL/2025 2013-14 [A] B C POWER CONTROLS LIMITED

28 ITA 7241/DEL/2025 2026-27 [A] SHRI HARI HAR CHARITABLE AND WELFARE TRUST

29 ITA 7245/DEL/2025 2017-18 [A] ROHIT SOOD

30 ITA 7274/DEL/2025 2017-18 [D] AANCHAL NAGAR

31 ITA 7309/DEL/2025 2017-18 [D] G.H.S. FINANCE PRIVATE LIMITED

32 ITA 9094/DEL/2025 2019-20 [A] SUMIT KOHLI

33 ITA 454/DEL/2024 2019-20 [A] SUMIT KOHLI

34 ITA 455/DEL/2024 2019-20 [A] SURINDER KOHLI

35 ITA 7394/DELf2025 2019-20 [A] SURINDER KOHLI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 01-JUNE-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1794/DEL/2022 2008-09 [A] KARAMVEER DALAL

2 ITA 4364/DEL/2024 2015-16 [A] GAURAV RAKHECHA

3 ITA 4365/DEL/2024 2017-18 [A] GAURAV RAKHECHA

4 ITA 4366/DEL/2024 2018-19 {A] GAURAV RAKHECHA

5 ITA 4367/DEL/2024 2019-20 [A] GAURAV RAKHECHA

6 ITA 4368/DEL/2024 2020-21 [A] GAURAV RAKHECHA

7 ITA 4369/DEL/2024 2021-22 [A] GAURAV RAKHECHA

8 ITA 5368/DEL/2024 2015-16 [D] INDIAN SOCIETY FOR TECHNICAL EDUCATION

9 ITA 5370/DEL/2024 2016-17 [D] INDIAN SOCIETY FOR TECHNICAL EDUCATION
10 ITA 5375/DEL/2024 2012-13 [D] INDIAN INSTITUTE FOR TECHNICAL EDUCATION
11 ITA 5584/DEL/2024 2018-19 fA] KRISHAN MALIK

12 ITA 1422/DEL/2025 2023-24 [D] NIMBUS HARBOR FACILITIES MANAGEMENT PRIVATE LIMITED
13 ITA 3022/DEL/2025 2013-14 [A] LALITA RANI

14 ITA 4967/DEL/2025 2015-16 [A] MAHABIR PARSHAD GUPTA, NEW DELHI

15 ITA 4968/DEL/2025 2016-17 [A] MAHABIR PARSHAD GUPTA, NEW DELHI

16 ITA 4969/DEL/2025 2017-18 [A] MAHABIR PARSHAD GUPTA, NEW DELHI

17 ITA 4970/DEL/2025 2018-19 [A] MAHABIR PARSHAD GUPTA, NEW DELHI

18 ITA 4971/DEL/2025 2019-2020 [A] MAHABIR PARSHAD GUPTA

19 ITA 4972/DEL/2025 2020-21 [A] MAHABIR PARSHAD GUPTA, NEW DELHI

20 ITA 4984/DEL/2025 2012-13 [A] P M AIR PRODUCTS PRIVATE LIMITED

21 ITA 5716/DEL/2025 2023-2024 [A] SURESH CHAND GOYAL (E-( FILE ))

22 ITA 5732/DEL/2025 2023-2024 [A] MEERA GOYAL

23 ITA 7092/DEL/2025 2019-20 [A] CHEMICAL AGENCIES

24 ITA 7172/DEL/2025 2017 [D] S R TIMBERS

25 ITA 7175/DEL/2025 2013-2014 [A] PITAM SINGH (THROUGH LEGAL HEIR GAURAV NAGAR}
26 ITA 7254/DEL/2025 2012-13 [A] NET AGRI COMPANY LIMITED

27 ITA 7256/DEL/2025 2017-18 [A] VINAY CHAWLA

28 ITA 7261/DEL/2025 2012-13 [A] BIKRAM EXPORTS

29 ITA 7262/DEL/2025 2015-16 [A] BIKRAM EXPORTS

30 ITA 7263/DEL/2025 2016-17 [A] BIKRAM EXPORTS

31 ITA 7281/DEL/2025 2016-17 [A] VISHNOI TRADERS PVT. LTD.

32 ITA 7282/DEL/2025 2017-18 [A] SANJEEV KUMAR

33 ITA 7284/DEL/2025 2017-18 [A] VORTEX SYSTEMS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 02-JUNE-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2428/DEL/2024 2017-2018 [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))

2 ITA 2429/DEL/2024 2018-2019 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))

3 ITA 2701/DEL/2024 2017-18 [D] IL AND FS ENERGY DEVELOPMENT COMPANY LIMITED (E- { FILING ))

4 ITA 2768/DEL/2024 2018-19 [D] IL AND FS ENERGY DEVELOPMENT COMPANY LIMITED (E- ( FILING ))

5 ITA 6713/DEL/2025 2012-13 [A] RISHABH HEIGHTS LIMITED (CHANGED TO- MITTAL REALTY LIMITED) (E.FILING)
6 ITA 6714/DEL/2025 2013-14 [A] RISHABH HEIGHTS LIMITED(CHANGED TO- MITTAL REALTY LIMITED) (E.FILING)
7 ITA 6715/DEL/2025 2014-15 [A] RISHABH HEIGHTS LIMITED{CHANGED TO MITTAL REALTY LIMITED) (E.FILING)
8 ITA 6716/DEL/2025 2015-16 [A] RISHABH HEIGHTS LIMITED( CHANGED TO MITTAL REALTY LIMITED) (E.FILING)
9 ITA 6717/DEL/2025 2016-17 [A] RISHABH HEIGHTS LIMITED(CHANGED TO-MITTAL REALTY LIMITED) (E.FILING)
10 ITA 6784/DEL/2025 2012-13 [A] SANJEEV MITTAL (E.FILING)

u ITA 6785/DEL/2025 2013-14 [A] SANJEEV MITTAL (E.FILING)

12 1TA 6786/DEL/2025 2014-15 [A] SANJEEV MITTAL (E.FILING)

13 ITA 6787/DEL/2025 2015-16 [A] SANJEEV MITTAL (E.FILING)

14 ITA 6844/DEL/2025 2016-17 [A] SANJEEV MITTAL (E.FILING)

15 ITA 6895/DEL/2025 2012 [D] SANJEEV MITTAL

16 ITA 6896/DEL/2025 2013 [D] SANJEEV MITTAL

17 ITA 6897/DEL/2025 2014 [D] SANJEEV MITTAL

18 ITA 6898/DEL/2025 2015 [D] SANJEEV MITTAL

19 ITA 6899/DEL/2025 2016 [D] SANJEEV MITTAL

20 ITA 7877/DEL/2025 2013-14 [A] GALAXY INFRAHOMES PRIVATE LIMITED

21 ITA 7878/DEL/2025 2014-15 [A] GALAXY INFRAHOMES PRIVATE LIMITED

22 ITA 5084/DEL/2025 2012-13 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)

23 ITA 9085/DEL/2025 2013-14 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)

24 ITA 9086/DEL/2025 2014-15 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)

25 ITA 6706/DEL/2025 2015-16 [A] SEEMA MITTAL (E.FILING)

26 ITA 127/DEL/2026 2016-17 [A] SEEMA MITTAL

27 ITA 508/DEL/2026 2013-14 [A] TARAN BUILDERS PRIVATE LIMITED

28 ITA 509/DEL/2026 2014-15 [A] TARAN BUILDERS PRIVATE LIMITED

29 ITA 520/DEL/2026 2015-16 [A] TARAN BUILDERS PRIVATE LIMITED

30 ITA 521/DEL/2026 2016-17 [A] TARAN BUILDERS PRIVATE LIMITED

31 ITA 639/DEL/2026 2012-13 [A] TARAN BUILDERS PRIVATE LIMITED

32 ITA 834/DEL/2026 2013-14 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED

33 ITA 835/DEL/2026 2014-15 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED

34 ITA 836/DEL/2026 2016-17 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED

35 ITA 291/DEL/2026 2025-26 [A] TRINETRA CHARITABLE TRUST

36 ITA 292/DEL/2026 2025-26 [A] TRINETRA CHARITABLE TRUST
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITA4310/DEL/2019 | 2014-15 |[A] KRISHAN KUMAR GOEL (™)
2 | ITA9643/DEL/2019 | 2012-13 |[D]KCJBULDTECHPVTLTD (M)
3 | ITA9644/DEL/2019 | 2013-14 |[D] KCJ BUILDTECH PVT LTD ( R )
4 | ITA9645/DEL/2019 | 2014-15 |[D]KCIBUILDTECHPVTLTD  ( BYm )
5 | ITA2039/DEL/2024 | 2017-18 |[D]JURASSIC REFINERS AND JEWELS PVT LTD ((E-FILE))
6 | CO165/DEL/2025 | 2017-18 | [A] JURASSIC REFINERS AND JEWELS PVT LTD
7 | ITA3062/DEL/2025 | 2017-18 |[A] SHRI HARI INDUSTRIES
8 | ITA7312/DEL/2025 | AATCS5903] | [D] M/S. STAR LANCRAFT PVT. LTD.
9 | ITA273/DEL/2026 | 2020-21 |[D]ADITYA PARASHAR
10 | ITA275/DEL/2026 | 2016-17 |[A] KAMAL KUMAR JANGIR
11 | ITA276/DEL/2026 | 2016-17 |[A] KAMAL KUMAR JANGIR
12 | ITA285/DEL/2026 | 2020-21 |[D] IMRAN
13 | ITA286/DEL/2026 | 2020-21 |[A]ANIL SHARMA
14 | ITA 287/DEL/2026 2- [A] LACHHMANDAS AGGARWAL RADHA GOVIND MANDIR TRUST
15 | ITA288/DEL/2026 | 2020-21 |[A] RATNA SAGAR PVT LTD
16 | ITA293/DEL/2026 | 2015-16 |[A] ARMY WOMENS WELFARE ASSOCIATION
17 | ITA294/DEL/2026 | 2017-18 |[A] ARMY WOMENS WELFARE ASSOCIATION
18 | ITA297/DEL/2026 | 2023-23 |[A] PRADEEP VERMA
19 | ITA301/DEL/2026 | 2019-20 |[A] MMR TOWNSHIPS P LTD.
20 | ITA317/DEL/2026 | 2021-22 | [A] GULNAWAZ AHMED
21 | ITA 1906/DEL/2026 | 2014-15 |[A] DINESH SINGH
22 | ITA2245/DEL/2026 | 2017-2018 |[A] ROHIT GULATI
23 | ITA 2246/DEL/2026 | 2022-23 | ({A] BALESH DEVI
24 IT(SS)A 2014-15 | [A] LANDCRAFT PROMOTERS PRIVATE LIMITED
2247/DEL/2026
25 | ITA 2248/DEL/2026 | 2012-2013 | [A] SARDAR SINGH
26 | ITA2251/DEL/2026 | 2019-20 |[A] FARIDABAD INDUSTRIAL TRAINING SOCIETY
27 | ITA 2252/DEL/2026 | 2022-2023 |[A] BR & SONS PRIVATE LIMITED
28 | ITA2253/DEL/2026 | 2022-23 |[A]BR & SONS PRIVATE LIMITED
29 | ITA 2254/DEL/2026 | 2010-11 |[A] N K G ELECTRONICS PRIVATE LIMITED
30 | ITA 2255/DEL/2026 | 2018-2019 |[A] ANIL KUMAR DALAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 04-JUNE-2026 (THURSDAY)

sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1635/DEL/2023 2018-19 [A] IMRAT
2 ITA 279/DEL{2026 2025-26 [A] RAATH VIDYAPEETH SOCIETY
3 ITA 280/DEL/2026 2017-18 [A] RAJESH GUPTA
4 ITA 281/DEL/2026 2012-13 [D] SITARAM
5 ITA 282/DEL/2026 2018-19 [A] RITU SINGLA
6 ITA 283/DEL/2026 2018-19 [A] RITU SINGLA
7 ITA 284/DEL/2026 2018-19 [A] RITU SINGLA
8 ITA 289/DEL/2026 2015-16 [A] PRINTLAND DIGITAL(INDIA) PVT. LTD.
9 ITA 290/DEL/2026 2006-07 [A] TRIPLE S STOCK AND SHARES PRIVATE LIMITED
10 ITA 298/DEL/2026 2018-19 [A] ANIL HADA
11 ITA 299/DEL/2026 2019-20 [A] ANIL HADA
12 ITA 303/DEL/2026 2012-13 [A] ASHWANI MINDA L/H OF LATE SHRI JAI DEO PRASAD MINDA
13 CO 26/DEL/2026 2020-21 [A] GLORICH INDIA PRIVATE LIMITED
14 ITA 7132/DEL/2025 2020-21 [D] GLORICH INDIA PRIVATE LIMITED
15 ITA 318/DEL/2026 2018-19 [D] SANGEETA LEEKHA
16 ITA 2256/DEL/2026 2023-24 [A} GOVT MIDDLE SCHOOL
17 ITA 2257/DEL{2026 2016-17 [A] VINEET MALHOTRA
18 ITA 2258/DEL/2026 2017-18 [A] VIKAS CHAUDHARY
19 ITA 2259/DEL/2026 2022-23 [A] RAVISH GUPTA
20 ITA 2260/DEL/2026 2017-18 [D] SHARAT SINGH
21 ITA 2262/DEL{2026 2017-18 [A] REETA SODHI
22 ITA 2263/DEL/2026 2018-19 [A] RAMA DEVI
23 ITA 2264/DEL/2026 2018-19 [A] NEELKANTH MAHADEV GREET UDYOG
24 ITA 2265/DEL/2026 2020-21 [A] ANIL KUMAR
25 ITA 2266/DEL/2026 2020-21 [A] ANIL KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 25-MAY-2026 (MONDAY)
Sri Appeal Number | Assmt, Year Assessee Name Remarks
1 |IT(IT)A 2039/DEL/2025] 2022-23 | [A] INNIO JENBACHER GMBH & CO QG (£ FILING}
2 ITA 4868/DEL/2011 2007-08 [A] SHOWA CORPORTION {INTL. Ta>
3 ITA 3695/DEL/2010 2005-06 [D] M/S. SHOWA CORPORATION {(5iiy APPEAL/TOPPRIORITY)
4 ITA 4007/DEL/2010 2005-06 [A] M/S. SHOWA CORPORATION (CLE APPEAL/TOPPRICRITY}
| 5 ITA 5429/DEL/2010 2006-07 [A] SHOWA CORPORATION {GLD ARPEAL/TOPPRIORITY
| 6 ITA 2546/DEL/2014 2009-10 [A] SHOWA CORPORATION {S/G (INTL, TAXATION))
7 ITA 5815/DEL/2012 2008-09 [A] SHOWA CORPORATION (INTL. TAXATION)
8 ITA 6737/DEL/2018 2014-15 [A] SHOWA CORPORATION {INTL. TAXATION)
9 1 ITA 125/CHANDI/2015 2010-11 [A] SHOWA CORPORATION ({INTL., TAXATION})
10 ITA 2004/DEL/2016 2011-12 [A] SHOWA CORPORATION (INTL. TAXATION)
11 ITA 2175/DEL/2016 2011-12 [D] M/S SHOWA CORPORATION ¢ L. TAXATION]
12 ITA 1578/DEL/2017 2012-13 [A] SHOWA CORPORATION {INTL. TAXATION}
13 ITA 6754/DEL/2017 2013-14 [A] SHOWA CORPORATION {5/G {INTL.TAXATION))
14 ITA 9529/DEL/2019 2015-16 [A] SHOWA CORPORATION {1} FTAXATION)
15 ITA 109/DEL/2021 2016-17 [A] SHOWA CORPORATION {[MTL. TAXATION)
16 ITA 1804/DEL/2023 2020-21 [A] PERFETTI VAN MELLE HOLDING B.V. {InTL, TAXATION (5/G))
17 | IT(IT)A 37/DEL/2025 2011-12 {D] HONDA MOTOR CO LTD
18 | IT(IT)A 79/DEL/2025 2017-18 [A] ANSHUMAN SINGH NEHRA L/H AJIT SINGH
19 ITA 1083/DEL/2025 2022-23 [A} SHALINI KANWAR CHAND
20 ITA 1893/DEL/2025 2022-23 [A] MARKS & SPENCER PLC
21 ITA 2001/DEL/2025 2002-03 [A] ALCATEL- LUCENT PORTUGAL SA
22 ITA 2013/DEL/2025 2018-19 [A] ALSTOM RAIL SWEDEN AB (£ FILING]
23 ITA 2002/DEL/2025 2003-04 [A] ALCATEL- LUCENT PORTUGAL SA
24 | IT(IT)A 35/DEL/2026 2023-24 [A] RAMAPATI SINGHANIA
25 | IT(IT)A 36/DEL/2026 2022-23 [D] JAI GOGIA
26 | IT(IT)A 39/DEL/2026 2016-17 [A] PUNEET CHHABRA
27 | IT(IT)A 40/DEL/2026 | 2017-18 | [A] SAIPEM SA
28 IT(IT)A 42/DEL/2026 | 2023-2024 |[A] SEEMA GADRE ‘
29 | IT(IT)A 43/DEL/2026 2023-24 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED (§/G)
30 | IT(IT)A 44/DEL/2026 2023-24 [A] ANDREW HOLMES
31 | IT(IT)A 45/DEL/2026 2023-24 [A] SERVICENOW NEDERLAND BV
32 | IT(IT)A 50/DEL/2026 | 2016-17 |[A] MANOJ GARG
33 | IT(IT)A 53/DEL/2026 2018-19 [A] VISHWA MITTEL BAHL
Assistant Registrar .
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 26-MAY-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT(IT)A 47/DEL/2026 23-24 [A] ASIAN HONDA MOTOR CO LTD (5/G}

2 | ITA 3922/DEL/2023 2021-22 [ [A] FANS A.S. {[INTL. TAXATION (E-FILING )

3 IT(IT)A 9/DEL/2025 2012-13 [D] SATINDER SONDHI

4 IT(IT)A 28/DEL/2025 2016-17 [A] ALOK GUPTA

5 ITA 1049/DEL/2025 2022-23 [A] GRID SOLUTIONS QY LIMITED

6 ITA 3734/DEL/2025 2017-18 [A] POONAM SAWHNEY (E FILE)

7 |ITAT)A 1431/DEL/2025| 2022-2023 | [A] FIREEYE IRELAND LIMITED

8 ITA 1948/DEL/2025 2022-23 [A] MITSUBISHI ELECTRIC EUROPE B.V.

9 ITA 5107/DEL/2025 2017-18 | [A] CYBER MEDIA (INDIA) LIMITED

10 | IT(IT)A 14/DEL/2026 2023-24 [A] HOME CREDIT INDIA FINANCE PRIVATE LIMITED

11 | IT(IT)A 56/DEL/2026 2022-23 C[égzségz\%%ﬁ/)\ CORPORATION (FORMERLY KNOWN AS HITACHI ZOSEN

12 ¢ IT(IT)A 58/DEL/2026 2019-20 [A] TELEFONAKTIEBOLAGET LM ERICSSON

13 | IT(IT)A 59/DEL/2026 2023-24 [A] OMNI TRADING F.2.C.

14 | IT(IT)A 60/DEL/2026 2023-24 [A] NITERRA CO LTD (FORMERLY KNOWN AS NGK SPARK PLUG CO LIMITED)

15 | TI(IT)A 63/DEL/2026 2019-20 [A] P 1A INTERIOR COMPANY LIMITED

16 | IT(IT)A 64/DEL/2026 2023-24 [A] MITSUI KINZOKU COMPANY LIMITED

17 | IT(IT)A 67/DEL/2026 2012-13 [A} MADHOO SETH

18 | IT(IT)A 69/DEL/2026 2023-24 g@égggiﬁ?ﬁg&lﬁ’g;};zgl;unoNS ASIA LIMITED (FORMERLY KNOWN AS

19 | IT(IT)A 70/DEL/2026 | 2014-15 | [D] MANOJ KUMAR GARG

20 | IT(IT)A 71/DEL/2026 2016-17 [D] MANOJ KUMAR GARG
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 28-MAY-2026 (THURSDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1696/DEL/2022 2018-19 [A] SABRE MARKETING NEDERLAND, BV, {INTL, TAXATION)
2 ITA 1697/DEL/2022 2019-20 [A] SABRE MARKETING NEDERLAND,BV. {INTL. TAXATION)
3 ITA 3220/DEL/2023 2021-22 [A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION (E- (FILING)}
4 ITA 2211/DEL/2023 2020-21 [A] SABRE GLBL INC. (INTL. TAXATION)
5 ITA 2244/DEL/2023 2020-21 [A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION (E- (FILING))
6 ITA 3233/DEL/2023 2021-22 [A] SABRE GLBL INC. {INTL. TAXATION ( £ FILING))
7 ITA 720/DEL/2025 2022-23 [A] SABRE GLBL INC.
8 ITA 847/DEL/2025 2022-23 [A] SABRE GLOBAL TECHNOLOGIES LIMITED
9 ITA 2151/DEL/2023 2020-21 [A] TOYOTA BOSHOKU CORPORATION {iNTL. TAXATION:
10 ITA 2856/DEL/2022 2017-18 [D] RAYTHEON COMPANY {INTL. TAXATION;
11 | ITA 1894/DEL/2025 2022-23 [A] CARRIER CORPORATION
12 | ITA 1931/DEL/2025 2022-23 [A] DOW JONES & COMPANY INC.
13 | ITA 2011/DEL/2025 2022-23 [A] IPSTAR INTERNATIONAL PTE. LIMITED
14 | ITA 7661/DEL/2025 2018-19 {D] DIGI TELECOMMUNICATIONS SDN BHD
15 | IT(IT)A 73/DEL/2026 2016-17 [A] BRITISH BROADCASTING CORPORATION
16 | IT(IT)A 74/DEL/2026 2017-18 [A] BRITISH BROADCASTING CORPORATION
17 | IT(IT)A 75/DEL/2026 2018-19 [A] BRITISH BROADCASTING CORPORATION
18 | IT(IT)A 76/DEL/2026 2019-20 [A] BRITISH BROADCASTING CORPORATION
19 | IT(IT)A 77/DEL/2026 2020-21 [A] BRITISH BROADCASTING CORPORATION
20 | IT(IT)A 78/DEL/2026 2021-22 [A] BRITISH BROADCASTING CORPORATION
21 | IT(IT)A 79/DEL/2026 2022-23 [A] BRITISH BROADCASTING CORPORATION
22 | IT(IT)A 80/DEL/2026 2023-24 [A] BRITISH BROADCASTING CORPORATION
iﬁ <
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 01-JUNE-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 |IT(IT)A 176/DEL/2026 | 2023-2024 |[A] INSHORTS PTE LTD {5/G’

2 ITA 1806/DEL/2022 2017-18 [A] PLUTUS FINANCIALS PRIVATE LIMITED {5.G.)

3 ITA 1671/DEL/2017 2010-11 [A] MITSUBISHI CORPORATION

4 ITA 2216/DEL/2022 2019-20 [A] UNIVERSAL TRACTOR HOLDING LLC

5 ITA 1230/DEL/2025 2022-23 [A] CAIRN UK HOLDINGS LIMITED

6 |IT(IT)A 1522/DEL/2025| 2022-23 [A] SANKO SHOJI CO., LTD.

7 | IT(IT)A 66/DEL/2026 2023-24 [A] NOKIA NETWORKS FRANCE {5/G)

8 IT(IT)A 81/DEL/2026 2023-24 [A] WORLEY GROUP INC (PREDECESSOR COMPANY INTECSEA INC.)
9 IT(IT)A 82/DEL/2026 2023-24 [A] GA TELESIS ENGINE SERVICES OY

10 | IT(IT)A 83/DEL/2026 2023-24 [A] ARVIND KUMAR RANA

11 | IT(IT)A 84/DEL/2026 2023-24 [A] AVL LIST GMBH

12 | IT(IT)A 85/DEL/2026 2020-21 [A] IDEMAI FRANCE

13 | IT(IT)A 86/DEL/2026 2021-22 [A] IDEMAI FRANCE

14 | IT(IT)A 87/DEL/2026 2022-23 [A] CAPSUGEL HEALTHCARE PRIVATE LIMITED

15 | IT(IT)A 88/DEL/2026 2020-21 [Aj MD ENAMUDDIN KHAN

16 | IT(IT)A S1/DEL/2026 2020-21 [A] M/S LUMLIS CONSULTING PARTNERS INDIA PVT. LTD
17 | IT(IT)A 92/DEL/2026 2022-23 [A] HASKONINGDHV NEDERLAND B.V

18 | IT(IT)A 93/DEL/2026 2017-18 [A] WHESSOE ENGINEERING LIMITED

19 | IT(IT)A 94/DEL/2026 | 2023-2024 |[A] AMAZON WEB SERVICES, INC.

20 | IT(IT)A 95/DEL/2026 2020-2021 | [A] AMAZON WEB SERVICES, INC.

21 | IT(IT)A 96/DEL/2026 2023-24 [A] DRILLMEC SPA

Assistant Rey‘l';ra/r
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 02-JUNE-2026 (TUESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 IT(IT)A 51/DEL/2026 2023-24 [A] RAJESHWAR KUMAR MALHOTRA (S$/G}
2 CO 139/DEL/2023 2018-19 [A] TOYOTO TSUSHO CORPORATION {INTL. TAXATION (E- (FILING))
3 ITA 1828/DEL/2018 2013-14 [A] TOYOTA TSUSHO CORPORATION (i TAXATION
4 ITA 1911/DEL/2018 2013-14 [D] TOYOTA TSUSHO CORPORATION (i
5 ITA 1508/DEL/2020 2016-17 [D] TOYOTA TSUSHO CORPORATION {}
6 ITA 1513/DEL/2020 2015-16 [A] TOYOTA TSUSHO CORPORATION {INTL. TAXATION}
7 ITA 1514/DEL/2020 2016-17 [A] TOYOTA TSUSHO CORPORATION {INTL. TAXATION)
8 ITA 1908/DEL/2020 2015-16 [D] TOYOQTA TSUSHO CORPORATION {(INTL. TAXATION)
9 ITA 2602/DEL/2023 2018-19 [A] TOYOTA TSUSHO CORPORATION {INTL. TAXATION (E- (FILING))
10 | TITA 2803/DEL/2023 2018-19 {D] TOYOTO TSUSHO CORPORATION {INTL. TAXATION (E- {FILING})
11 | IT(IT)A 16/DEL/2026 2019-20 [A] ADVICS CO,, LTD,
12 | IT(IT)A 27/DEL/2026 2020-21 [A] ADVICS CO., LTD.
B IT(IT)A 97/DEL/2026 2019-20 [A] AVAP LEASING(ASIA) LIMITED
14 | IT(IT)A 98/DEL/2026 2023-24 [A] ERNST & YOUNG (EMEIA) SERVICES LIMITED
15 | IT(IT)A 99/DEL/2026 2019-20 [A] MITESH KISHOR DOSHI
16 | IT(IT)A 100/DEL/2026 2023-24 [A] CADENCE DESIGN SYSTEMS (IRELAND) LIMITED
17 | IT(IT)A 101/DEL/2026 2019-20 [A] ASCENDAS PROPERTY FUND (FDI) PTE LIMITED
<~
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 2694/MUM/2016 2012-13 [A] KRAFT HEINZ FOODS COMPANY( EARLIER KNOWN AS H.J.HEINZ COMPANY)
2 ITA 3460/DEL/2018 2012-13 [A] UPAID SYSTEMS LTD. {INTL. TAXATION)

3 ITA 2257/DEL/2024 2016-17 [A] ORACLE AMERICA INC. {INTL, TAXATION)

4 ITA 2258/DEL/2024 2016-17 [A] ORACLE CORPORATION SINGAPORE PTE, LTD. {INTL, TAXATION}

5 ITA 2477/DEL/2024 2016-17 [A] ORACLE CAPAC SERVICES UNLIMITED COMPANY {INT{. TAXATION}
6 |IT(IT)A 1666/DEL/2025 2022-23 [A] TORAY ADVANCED MATERIALS KOREA INC.

7 ITA 1789/DEL/2025 2022-23 [A] MITSUI CHEMICALS, INC.

8 IT(IT)A 3/DEL/2026 2017-18 [A] AMAN KUMAR

9 IT(IT)A 8/DEL/2026 2019-20 [A] GAJENTHER PALANIAPPAN

10 | IT(IT)A 102/DEL/2026 2023-24 [A] AKAMAI TECHNOLOGIES INTERNATIONAL AG
11 | IT(IT)A 103/DEL/2026 2017-18 [A] CHECKMARX LIMITED
12 | IT(IT)A 104/DEL/2026 2022-23 [A] EGIS RAIL
13 | IT(IT)A 105/DEL/2026 2020-21 [A] AVAP LEASING(ASIA) LIMITED
14 | IT(IT)A 106/DEL/2026 2017-18 [A] PRASHANTHI DUGGI

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE

LIST OF D BENCH FOR 04-JUNE-2026 (THURSDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 IT(IT)A 4/DEL/2026 2023-24 [A] ZTE CORPORATION {5/}

2 ITA 795/DEL/2022 2017-18 [A] CURIA MAURITIUS PRIVATE LTD.

F3 ITA 1632/DEL/2024 2019-20 [A] NAND MOHAN AHUJA {INTL, TAXATION)

4 IT(IT)A 8/DEL/2025 2019-20 [D] SOKTAS TEKSTIL SANAYI VE TICARET AS

5 {IT(IT)A 1505/DEL/2025} AY 2022-23 | [A] ELSEVIER LIMITED

6 |ITAT)A 1731/DEL/2025] AY 2022-23 | [A] ELSEVIER INC.

7 ITA 1988/DEL/2025 2022-23 [A] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED
8 [ IT(IT)A 10/DEL/2026 2019-20 [D] SRIKANTA KUMAR BISWAL

9 | IT(IT)A 17/DEL/2026 2022-23 [A] TATA NYK SHIPPING PTE LTD

10 | IT(IT)A 22/DEL/2026 B 2019-20 B [A] PANKA) NAURIYAL

Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 25-MAY-2026 (MONDAY)

Sr

Appeal Number [Assmt. Year Assessee Name Remarks

1 | ITA 7609/DEL/2025 | 2017-2018 |[A] SATVINDER SINGH CHADHA

2 | ITA 7969/DEL/2025 2017-18 | [A] SHIV KUMAR GUPTA

3 | ITA 7970/DEL/2025 2018-19 | [A] SHIV KUMAR GUPTA

4 | ITA 7971/DEL/2025 2017-18 | [A] NITIN GUPTA

5 | ITA 7972/DEL/2025 2018-19 | [A] NITIN GUPTA

6 | ITA 7974/DEL/2025 2025-26 | [A] DAKSH PARJAPATI CHARITABLE TRUST

7 | ITA 7975/DEL/2025 2017-18 | [D] GLOBAL HEALTH LTD

8 | ITA 7976/DEL/2025 2018 {D] GLOBAL HEALTH LIMITED

9 { ITA 7977/DEL/2025 2020-21 | [D] GLOBAL HEALTH LIMITED

10 | ITA 7978/DEL/2025 2012-13 | [A] GCL (INDIA) PVT, LTD

11 | TTA 7979/DEL/2025 2017-18 | [A] EXCITEL BROADBAND PRIVATE LIMITED

12 | ITA 5203/DEL/2025 2017-18 | [A] ANUPAM SHARMA

13 | ITA 7417/DEL/2025 2009-10 | [A] GAUTAM KHAITAN

14 | ITA 7418/DEL/2025 2010-11 | [A] GAUTAM KHAITAN

15 | ITA 7419/DEL/2025 2011-12 | [A] GAUTAM KHAITAN

16 | ITA 7420/DEL/2025 2012-13 | [A] GAUTAM KHAITAN

17 | ITA 7421/DEL/2025 2013-14 | [A] GAUTAM KHAITAN

18 | ITA 7454/DEL/2025 2014-15 | [A] GAUTAM KHAITAN

19 | ITA 7455/DEL/2025 2015-16 | [A] GAUTAM KHAITAN

20 | ITA 7456/DEL/2025 2016-17 | [A] GAUTAM KHAITAN

21 | ITA 7648/DEL/2025 2017-18 | [A] GAUTAM KHAITAN

22 | ITA 7649/DEL/2025 2019-20 | [A] GAUTAM KHAITAN

23 | ITA 7519/DEL/2025 2020-21 | [A] MEERUT COOPERATIVE CANE DEVELOPMENT UNION LTD

24 | ITA 7720/DEL/2025 2019-20 | [A] SAI VENDING SERVICES PVT. LTD.

25 | ITA 7721/DEL/2025 2020-21 | [A] SAI VENDING SERVICES PVT. LTD.

26 | ITA 7768/DEL/2025 2017-18 | [D] ANITA DEVI

27 | ITA 7990/DEL/2025 2017-18 | [A] CONTINENTAL ENGINES PRIVATE LIMITED

28 | ITA 8875/DEL/2025 2017-18 | [D] CONTINENTAL ENGINES PRIVATE LIMITED

29 | ITA 1523/DEL/2026 2021-22 | [A] MANISH MITTAL

30 | ITA 1712/DEL/2026 2023-24 | [A] ARUN PRASAD

31 | ITA 2945/DEL/2026 2026-27 | [A] MANGALAM EDU GATE

32 | ITA 3707/DEL/2026 2026-27 | [A] MANGALAM EDU GATE

18-May-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 26-MAY-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2493/DEL/2024 2011-12 | [A] VISHWAS MARKETING SERVICES PRIVATE LIMITED
2 ITA 7980/DEL/2025 2013-14 [A] SHELENDRA KUMAR JAIN
3 ITA 7981/DEL/2025 2014-15 [A] PVR INOX LIMITED
4 ITA 7982/DEL/2025 2010-2011 | [A] MAHARCHAND
5 ITA 7983/DEL/2025 2025-26 [A] UDAAN CULTURAL AND SOCIAL MOVEMENT
6 ITA 7985/DEL/2025 2018-19 [A] MRUNMAYEE PRIYADARSHINI PATTNAIK
7 ITA 7986/DEL/2025 2022-23 [D] UMALOK CHARITABLE TRUST
8 ITA 7987/DEL/2025 2018-19 [D] BONLON INDUSTRIES LTD
9 ITA 7988/DEL/2025 2018-19 [D] BONLON INDUSTRIES LTD
10 CO 5/DEL/2026 2018-19 [A] BONLON INDUSTRIES LTD
11 CO 6/DEL/2026 2018-19 [A] BONLON INDUSTRIES LTD
12 ITA 7989/DEL/2025 2019-20 {D] BONLON INDUSTRIES LTD
13 CO 116/DEL/2026 2016-17 [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
14 CO 117/DEL/2026 2016-17 [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
15 CO 118/DEL/2026 2017-18 [A} VSM TOWNSHIP INDIA PRIVATE LIMITED
16 CO 119/DEL/2026 2019-20 [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
17 CO 120/DEL/2026 2020-21 [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
18 CO 121/DEL/2026 2018-19 [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
19 ITA 7526/DEL/2025 2016-17 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
20 ITA 7527/DEL/2025 2016-17 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
21 ITA 7528/DEL/2025 2017-18 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
22 ITA 7529/DEL/2025 2018-19 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
23 ITA 7530/DEL/2025 2013-20 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
24 ITA 7531/DEL/2025 2020-21 [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
25 ITA 7684/DEL/2025 2014-15 [D] BIBA APPARELS PRIVATE LIMITED

26 ITA 7687/DEL/2025 2015-16 {D] BIBA APPARELS PRIVATE LIMITED
27 ITA 7689/DEL/2025 2013-14 [D1 BIBA APPARELS PRIVATE LIMITED
28 ITA 837/DEL/2026 2016-17 AlTTGUPTA

29 ITA 7763/DEL/2025 2018-19 [A] MOOL CHAND JAIN

30 ITA 7764/DEL/2025 2019-20 [A] MOOL CHAND JAIN
31 ITA 7765/DEL/2025 2020-21 [A] MOOL CHAND JAIN

'aMgist;,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 28-MAY-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 [ITA5189/DEL/2024 | 2017-18 | [D] SH. MANMOHINDER PAL SINGH

2 CO 1/DEL/2026 2017-18 | [A] SH. MANMOHINDER PAL SINGH

3 [ ITA7992/DEL/2025 | 2023-24 | [D] GAADI WEBPRIVATE LTD.

4 | ITA 7993/DEL/2025 | 2017-18 | [D] GREEN HEIGHTS PROJECTS PRIVATE LIMITED

5 [ ITA 7994/DEL/2025 | 2018-19 |[D] GREEN HEIGHT PROJECTS PRIVATE LIMITED

6 | ITA 7995/DEL/2025 | 2013-14 | [A] AMIT KUMAR

7 | ITA 7999/DEL/2025 | 2017-18 | [D] ELECTRICALS AND ELECTRONICS INDIA LIMITED

8 | ITA 8000/DEL/2025 | 2023-24 | [A] NARESH KUMAR GARG

9 | ITA5213/DEL/2025 | 2016-17 | [A] INFINITE LUXURY BRANDS PRIVATE LIMITED

10 | ITA 5267/DEL/2025 | 2022-23 | [D] JAGSON INTERNATIONAL LTD

11 | CO 289/DEL/2025 2022-23 | [A] JAGSON INTERNATIONAL LTD.

12 | ITA 7654/DEL/2025 | 2021-22 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA

13 | ITA 7655/DEL/2025 [ 2022-23 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED
14 | ITA 7816/DEL/2025 | 2020-21 [ [D] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED
15 | ITA 7817/DEL/2025 | 2023-24 | [D] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED
16 | ITA 7996/DEL/2025 | 2020-21 [ [A] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED
17 | ITA 7997/DEL/2025 | 2022-23 | [A] AGRICULTURE INSURANCE COMPANY OF INDIA LIMITED
18 | ITA 7766/DEL/2025 | 2012-13 | [D] CHANDEEP LEASING & FINANCE CO PRIVATE LIMITED
19 | ITA 8514/DEL/2025 | 2011-12 | [D] A2Z INFRASERVICES LIMITED

20 | ITA 3494/DEL/2025 | 2018-19 | [A] A2Z INFRASERVICES LTD.

21 | ITA 8878/DEL/2025 | 2018-19 | [A] M/S A2Z INFRASERVICES LIMITED

22 { ITA 3482/DEL/2025 | 2022-23 | [A] A2Z INFRASERVICES LIMITED

e

Assi egistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 01-JUNE-2026 (MONDAY)

Srf | Appeal Number A;:r;t. Assessee Name Remarks
1 | ITA 487/DEL/2024 2018-19 | [A] NEEL INDUSTRIES PVT. LTD. (E-FILLING)

2 | ITA 3374/DEL/2025 | 2018-19 | [A] RAJESH BANSAL

3 | ITA 8001/DEL/2025 | 2022-23 |[A] PRADEEP JAIN

4 | ITA 8003/DEL/2025 | 2025-26 |[[A] FRANCE INDIA FOUNDATION

5 | ITA 8004/DEL/2025 | 2025-26 | [A] FRANCE INDIA FOUNDATION

6 | ITA 8005/DEL/2025 | 2012-13 | [A] GAJINDER SINGH CHOUDHARY

7 | ITA 8006/DEL/2025 | 2012-13 | [A] GAJINDER SINGH CHOUDHARY

8 | ITA 8010/DEL/2025 | 2026-27 |[A] BHAGWAN VALMIKI AMBEDKAR SHIKSHA SAMITI
9 | ITA8011/DEL/2025 | 2011-12 |[A]IRIS INFRATECH PRIVATE LIMITED

10 | ITA 8015/DEL/2025 | 2022-23 | [A] SHALINI RAJPUT

11 | ITA 8016/DEL/2025 | 2014-15 | [A] PRASHANT SINGH

12 | ITA 8017/DEL/2025 | 2018-19 | [A] MV SALES AND MARKETING PRIVATE LIMITED
13 | CO 45/DEL/2026 2023-24 | [A] SACHIN SHARMA

14 | CO 103/DEL/2026 2013-14 | [A] PAWAN FINVEST PRIVATE LIMITED

15 | ITA 1497/DEL/2025 | 2012-13 | [A] MANINDER PAL SINGH MAINE

16 | ITA 3437/DEL/2025 | 2019-20 | [A]S.S. INFRASTRUCTERS

17 | ITA 3438/DEL/2025 | 2021-22 |[A]S.S. INFRASTRUCTURES

18 | ITA 5283/DEL/2025 | 2019-20 | [A] S.S INFRASTRUCTURES

19 | ITA 5284/DEL/2025 | 2019-20 |[A] S.S INFRASTRUCTURES

20 | ITA 5285/DEL/2025 | 2020-21 | [A]S.S INFRASTRUCTURES

21 | ITA 5287/DEL/2025 | 2019-20 |[A] SANJAY AGGRAWAL

22 | ITA 7381/DEL/2025 | 2023-24 |[D] SACHIN SHARMA

23 | ITA 7546/DEL/2025 | 2013-14 | [D] PAWAN FINVEST PRIVATE LIMITED

24 | ITA 7636/DEL/2025 | 2023-24 | [A] LEGAL INITIATIVE FOR FOREST AND ENVIRONMENT
25 | ITA 7815/DEL/2025 | 2016-17 | [A] PAWAN KUMAR PRAMOD KUMAR

26 | ITA 2306/DEL/2026 | 2023-24 | [A] SHAKIL AHMAD KHAN (E- (FILE))

ista%egistrar

_18-May-2026]
[




INCOM

E TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 02-JUNE-2026 (TUESDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 2300/DEL/2025 2018-19 | [A] GLOBAL ARTHUB LLP

2 ITA 2301/DEL/2025 2019-20 | [A] GLOBAL ARTHUB LLP

3 ITA 3318/DEL/2025 2021-22 [A] M/S NAO SPIRITS & BEVERAGES PRIVATE LIMITED
4 ITA 3383/DEL/2025 2020-21 | [A] MANIKARAN TRADING PRIVATE LIMITED

5 ITA 3398/DEL/2025 2015-16 [A] GHAZIABAD CONTAINERS PRIVATE LIMITED

6 ITA 3400/DEL/2025 2018-19 [A] SPARSH VYAPAAR PRIVATE LIMITED

7 ITA 3561/DEL/2025 2021-22 [A] NEXGEN INFRACON PVT. LTD.

8 ITA 3582/DEL/2025 2020-21 [A] J. SAGAR ASSOCIATES

9 ITA 4337/DEL/2025 2019-20 [A] SPARSH VYAPAAR PRIVATE LIMITED

10 | ITA 4992/DEL/2025 2012-13 | [A] RAINBOW INFRACON PRIVATE LIMITED

11 | ITA 5086/DEL/2025 2019-20 | [A] CHATTAN CLIMBING SPORTS SOLUTIONS LLP

12 | ITA 5122/DEL/2025 2017-18 [A] SLV SECURITY SERVICES PRIVATE LIMITED

13 | ITA 5258/DEL/2025 2021-2022 | [A] TARUN KUMAR SAHAY (HUF)

14 | ITA 7406/DEL/2025 2014-15 | [A] J.M HOUSING LIMITED

15 | ITA 7407/DEL/2025 2015-16 | [A] ).M HOUSING LIMITED

16 | ITA 7408/DEL/2025 2016-17 | [A] .M. HOUSING LIMITED

17 | ITA 7409/DEL/2025 2017-18 ) [A]J. M. HOUSING LIMITED

18 | ITA 7446/DEL/2025 2022-23 [A] RAHUL VARMA

19 { ITA 7468/DEL/2025 2011-2012 | [A] BABU AUGUSTINE

20 | ITA 7575/DEL/2025 2013-14 [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

21 | ITA 7576/DEL/2025 2014-15 ) [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

22 | ITA 7577/DELJ2025 2015-16 [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

23 ITA 7688/DEL/2025 2016-17 [A] FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
24 | ITA 7692/DEL/2025 2022-23 [A] SP) EXIM SERVICES PRIVATE LIMITED

25 | ITA 7760/DEL/2025 2014-15 [D] 3 M HOUSING LIMITED

26 | ITA 7806/DEL/2025 2020-21 | [A] PARUL SUYAL

27 | ITA7812/DEL/2025 2018-19 | [A] SRS DIECASTING PRIVATE LIMITED

28 | ITA 8080/DEL/2025 2019-20 | [D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP

29 ITA 945/DEL/2025 2019-20 [A] BHAVYA BISHNOI

30 ITA 946/DEL/2025 2019-20 | [A] KULDEEP BISHNOI

ssistant Registrar,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BEMCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
5373/DEL/2025

2016-17

[D] NUTSHELL VYAPAAR PRIVATE LIMITED

CO 66/DEL/2026

2016-17

[A] NUTSHELL VYAPAAR PRIVATE LIMITED

ITA
1907/DEL/2023

2013-14

[A] NTPC LIMITED

ITA
1908/DEL/2023

2014-15

[A] NTPC LIMITED

ITA
1909/DEL/2023

2015-16

[A] NTPC LIMITED

ITA
1939/DEL/2023

2014-15

[D] NTPC LTD

ITA
1940/DEL/2023

2015-16

[D] NTPC LTD

ITA
1938/DEL/2023

2013-14

[D] NTPC LTD

ITA
7789/DEL/2025

2012-13

[D] BIGWAY EXPORTS PVT LTD

10

ITA
7750/DEL/2025

2017-18

[A] ONE ONE APPARELS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

L

CAUSE LIST OF E BENCH FOR 04-JUNE-2026 (THURSDAY)
Srl| Appeal Number A::gwrt. Assessee Name Remarks
1 | ITA 3274/DEL/2025 ; 2014-15 | [A] PRATAP BURMAN
2 [ ITA 3281/DEL/2025| 2014-15 |[A] MERU MINERALS PRIVATE LIMITED
3 | ITA 3282/DEL/2025| 2015-16 |[A] MERU MINERALS PRIVATE LIMITED
4 | ITA 3283/DEL/2025 | 2016-17 |{A] MERU MINERALS PRIVATE LIMITED
5 | ITA 3284/DEL/2025 | 2017-18 |[A] MERU MINERALS PRIVATE LIMITED
6 | ITA 3349/DEL/2025 | 2013-14 |[[A] ANKIT AGGARWAL
7 | ITA 3618/DEL/2025 | 2012-13 |[A] M/S CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED
8 | ITA 5266/DEL/2025 | 2017-18 |[D] SACHIN KHARBANDA
9 CO 31/DEL/2026 2017-18 | [A] SACHIN KHARBANDA
10 | ITA 5270/DEL/2025 | 2017-18 | [D] SURESH KUMAR
11 § ITA 5394/DEL/2025 | 2025-26 |[A] VOICE OF INDIAN COMMUNICATION TECHNOLOGY ENTERPRISES
12 | ITA 7460/DEL/2025 | 2014-15 | [A] SH. YOGESH JINDAL
13 [ ITA 7461/DEL/2025 | 2015-16 | [A] SH. YOGESH JINDAL
14 | ITA 7462/DEL/2025 | 2016-17 | [A] SH. YOGESH JINDAL
15 | ITA 7501/DEL/2025 | 2020-2021 | {A] RAHUL SAHDEV SURI
16 | ITA 7511/DEL/2025 | 2013-14 | [A] SHEELA GAUTAM
17 | ITA 7517/DEL/2025 | 2015-16 |[D] ANJU
18 | ITA 7770/DEL/2025 | 2016-17 [[D] LOOM CRAFTS SHADE SYSTEMS PRIVATE LIMITED
19 | ITA 7779/DEL/2025 2015 [D] ANIL MUNJAL
20 | ITA 7798/DEL/2025 { 2017-18 |[A] RE INDIA PROPERTY MANAGEMENT PRIVATE LIMITED
21 | ITA 1048/DEL/2025 | 2014-15 | [D] GAGNISH ARORA
22 | ITA 3566/DEL/2025 | 2020-21 |[A] MAHINDER SINGH RATHEE
23 | ITA 2649/DEL/2026 | 2021-22 | [A] JYOTI CARIAPPA SAIKIA
24 | ITA 3329/DEL/2025 | 2018-19 |[A] PANKAJ SETHI
25 | ITA 7910/DEL/2025 | 2019-20 | [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
26 | ITA 7911/DEL/2025 ] 2019-20 | [A} PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
Axsistant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 25-MAY-2026 (MONDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 933/DEL/2026 2017-18 [A] SARVADA SHIKSHA SAMITI (S/G)
2 | ITA792/DBEL/2010 2006-07 | [A] M/S. ESCORTS LTD. ((OLD APPEAL/TOP PRIORITY))
3 | ITA 2226/DEL/2015 2009-10 [A] CONTINENTAL FOUNDATION JOINT VENTURE
4 ITA 3857/DEL/2025 2013-14 [D] SHIV KUMAR GUPTA (E FILE)
5 CO 152/DEL/2025 2013-14 [D] SHIV KUMAR GUPTA
6 | ITA 5678/DEL/2025 2023-24 [A] AADI NATH UR HOMES INFRAREAL TECH LLP (E FILE)
7 | ITA 8125/DEL/2025 2017-18 [A] ROHTAK SPORTS WEAR (E FILE)
8 | ITA 8129/DEL/2025 2023-24 | [A] ANKUR SHARMA (E FILE)
9 | ITA 8160/DEL/2025 2017-18 [A] DELMOS AVIATION PVT LTD I
10 | ITA 8222/DEL/2025 2013-14 [A] NET RAM
11 | ITA 1050/DEL/2026 2013-14 [A] STERINO EXIM PRIVATE LIMITED
12 | ITA 1051/DEL/2026 2014-15 [A] STERINO EXIM PRIVATE LIMITED
13 | ITA 1052/DEL/2026 2013-14 [D] VALAKA ENGINEERING PRIVATE LIMITED
14 | ITA 1053/DEL/2026 2016-17 (D] VALAKA ENGINEERING PRIVATE LIMITED
15 | ITA 1054/DEL/2026 2018-19 [A] AMIT SINGLA HUF
16 | ITA 1055/DEL/2026 | 2018-2019 | [A] VISHWANATH AGARWAL
17 | ITA 1056/DEL/2026 2011-12 [A] K P RELIGIOUS & CHARITABLE TRUST
18 | ITA 1058/DEL/2026 2018-19 [A] FRIENDS TRACTOR
19 | ITA 1059/DEL/2026 2013-14 | [A] SWADESHI ALUMINIUM COMPANY PRIVATE LIMITED
20 | ITA 1060/DEL/2026 2013-14 [A] TLG INDIA PRIVATE LIMITED
21 | ITA 1061/DEL/2026 2013-14 [D] M/S. BELRUSAGRO FERT PRIVATE LIMITED
22 | ITA 1062/DEL/2026 2016-17 [A] LOTUS GREENS CONSTRUCTIONS PRIVATE LIMITED
23 | ITA 1063/DEL/2026 2019-20 [A] BHARAT KUMAR
24 | ITA 1064/DEL/2026 2017-18 | [A] SRISHTI GOEL
Assistant I(e}istrar

., 18-May-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

WA

CAUSE LIST OF F BENCH FOR 26-MAY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 595/ALLD/1999 1995-96 h;g%ifg%)SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD
2 ITA 102/LKW/2000 1996-97 ,\52%/5).)SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD
3 ITA 132/LKW/2000 1996-97 r\E&]‘Tf‘/é/RS).)SAHARA INDIA MUTUAL BENEFIT CO. LTD. ({TOP PRIRORITY/OLD
4 ITA 303/LKW/2001 1996-97 [A] SAHARA INDIA MUTUAL BENEFIT CO. ((TOP PRIRQRITY/OLD MATTER))
5 ITA 41/LKW/2002 1994-95 DER'JETS?RH)?RA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD
6 | ITA 705/LKW/2002 1995-96 hﬂ%{_}r_\/g:).)SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRORITY/OLD
7 | ITA 706/LKW/2002 1996-97 r»El/D\‘]rlr\?E/RS).)SAHARA INDIA MUTUAL BENEFIT CO. LTD. ((TOP PRIRQRITY/OLD
8 ITA 823/LKW/2005 1994-95 [D] SAHARA INDIA LTD. (OLD MATTER/TOP PRIORITY)

9 CO 29/LKW/2006 1994-95 [A] SAHARA INDIA LTD. (OLD MATTER/TOP PRIORITY)

10 | ITA 1831/DEL/2007 | 1999-2000 [ [A] SAHARA INDIA MUTUAL BENEFIT COY ((TOP PRIRORITY/OLD MATTER))
11 | ITA 2564/DEL/2008 | 2000-2001 )} [A] SAHARA INDIA MUTUAL BENEFIT CO. ((TOP PRIRORITY/OLD MATTER))
12 | ITA 1071/DEL/2014 2005-06 | [A] M/S. SAHARA INDIA COMMERCIAL CORPORATION LTD.

13 | ITA 2455/DEL/2014 2006-07 [A] M/S. SAHARA INDIA COMMERCIAL CORPORATION LTD.

14 | ITA 2734/DEL/2014 1991-92 [D] M/S. SAHARA INDIA COMMERCIAL CORPORATION
15 | ITA 3076/DEL/2008 | 2004-2005 | [A] SHEENA INDUSTRIES
16 | ITA 4301/DEL/2019 2014-15 | [D] NUTECH CONTRACTS PVT LTD
17 CO 85/DEL/2023 2011-12 | [A] PATANJALI AYURVED LTD
18 CO 84/DEL/2023 2012-13 [A] PATANJALI AYURVED LTD

? ITA 5284/DEL/2019 2008-09 | [A] BOOST SHEET METALS PVT. LTD.

20 | ITA 7320/DEL/2019 2015-16 | [A] EDENIC PROPBUILD PRIVATE LIMITED
21 | ITA 7337/DEL/2019 2015-16 | (D] EDENIC PROPBUILD PRIVATE LIMITED
22 | ITA 3829/DEL/2025 2017-18 | [D] M/S CHARU CHAINS & JEWELS PVT LTD (E FILE)

23 | ITA 8174/DEL/2025 2015-16 [D] RAJYOG BUILDTECH PRIVATE LIMITED (E FILE)

24 | ITA 8175/DEL/2025 2016-17 [D] RAJYOG BUILDTECH PRIVATE LIMITED (E FILE)
2| svoryas | aoiets |[o) e TGP LD (O o A
26 | ITA 1065/DELf2026 | 2021-2022 |{[A] ASHIM TALWAR
27 | ITA 1066/DEL/2026 2017-18 | [A] QUICKPAISA FINTECH PRIVATE LIMITED
28 | ITA 1067/DEL/2026 2018-19 {A] QUICKPAISA FINTECH PRIVATE LIMITED
29 | ITA 1068/DEL/2026 2011-12 [D] M/S VENUS OVERSEAS PVT LTD
30 | ITA 1069/DEL/2026 2021-22 | {A] FABINDIA LTD,

31 | ITA 1070/DEL/2026 2017-18 | [A] SURESH KUMAR
32 | ITA 1071/DEL/2026 2027-28 [A] SHRI LANGER SEWA SAMITI

Hoop




CAUSE LIST OF F BENCH FOR 26-MAY-2026 (TUESDAY)

( Sl
- =/
_Srl Appeal Number {Assmt, Year Assessee Name N2 Remarks
33 | ITA 1072/DEL/2026 2027-28 [A] SHRI LANGER SEWA SAMITI
34 | ITA 1073/DEL/2026 2027-28 [A] BHAJAN DEVI MMEORIAL TRUST
35 | ITA 1074/DEL/2026 2027-28 [A] SHREE RAMA CLUB CHARITABLE TRUST
36 | ITA 1075/DEL/2026 2027-28 [A] SHREE RAMA CLUB CHARITABLE TRUST
37 | ITA 1076/DEL/2026 2017-18 [A] MUKESH GUPTA
38 | ITA 1077/DEL/2026 2018-19 | [A] MUKESH GUPTA
39 | ITA 1079/DEL/2026 2022-23 | [A] GAURAV KHURANA
Assistant Registrar

w~18-May-2026|
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J
[ CAUSE LIST OF F BENCH FOR 28-MAY-2026 (THURSDAY)
srl Appeal Number Assmt. Year Assessee Name Remarks
| sarn | iz | O RASTUCTRE T 0 (FORARD KO A
2 ITA 5423/DEL/2025 2012-13 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED
3 ITA 5424/DEL/2025 2013-14 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
4 ITA 5425/DEL/2025 2014-15 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
5 ITA 5426/DEL/2025 2016-17 | {A] NOIDA TOLL BRIDGE COMPANY LIMITED
6 ITA 5427/DEL/2025 2017-18 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED
7 ITA 8058/DEL/2025 2023-24 [D] DKT INDIA (E FILE)
8 ITA 8147/DEL/2025 2015-16 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED
9 ITA 8148/DEL/2025 2016-17 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED
10 | ITA 8149/DEL/2025 2017-18 | [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED
11 { ITA 8150/DEL/2025 2018-19 | [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED
12 ITA 8151/DEL/2025 2019-20 [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED
13 ITA 8206/DEL/2025 2020-21 [A] JASPALI CHAUHAN
14 ITA 1080/DEL/2026 2013-14 [D] RAJESH GUPTA
15 CO 133/DEL/2026 2013-14 | [A] RAJESH GUPTA
16 CO 134/DEL/2026 2016-17 [A] RAJESH GUPTA
17 | ITA 1081/DEL/2026 2016-17 | [D] RAJESH GUPTA
18 ITA 1082/DEL/2026 2014-15 [D] M/S FIELDCORE SERVICE SOLUTIONS INTERNATIONAL INDIA PVT. LTD.
19 ITA 1083/DEL/2026 2015-16 [D] LATE SH. HARSH ARORA THROUGH LEGAL HEIR RAJA ARORA
20 ITA 1084/DEL/2026 2021-22 [A] GROHE INDIA PRIVATE LIMITED
21 ITA 1086/DEL/2026 2014-15 [A] SPECTRUM PAINTS LIMITED
22 | ITA 1087/DEL/2026 2026-27 | [A] SHRI BABA BALAKPURI J1 DHARMARTH AUSHDHALAYA AND TRUST
23 | ITA 1089/DEL/2026 2012-13 | [D] GLOBUS SPIRITS LIMITED
24 ITA 1090/DEL/2026 2026-27 {A] SHRI. GAUSHALA
25 ITA 1091/DEL/2026 2019-20 [A] SHRESTH GUPTA
26 | ITA 1092/DEL/2026 2016-17 | [A] NIDHI GOYAL
27 | ITA 1093/DEL/2026 2017-18 |[A] SARQIGILL
28 ITA 1094/DEL/2026 2023-24 [A] MOHIT
29 | ITA 1096/DEL/2026 2017-18 I[IGSQE?{IE\IC‘)QIICI)\JJESNATIONAL PVT LTD(FORMERLY KNOWN AS GEON
30 ITA 1097/DEL/2026 2018-19 [D] MEERUT COQOPERATIVE CANE DEVELOPMENT UNION LIMITED
31 ITA 5603/DEL/2025 2019-20 [A] MAHESH KUMAR
Assistant Registrar
., 18-May-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 01-JUNE-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 873/DEL/2018 2009-10 [A] KUSUM LATA (R/M)
2 ITA 874/DEL/2018 2010-11 | [A] KUSUM LATA (R/M)
3 ITA 875/DEL/2018 2011-12 [A] KUSUM LATA (R/M)
4 ITA 8122/DEL/2025 2017-18 [A] SANTOSH CHAWLA (E FILE)
5 ITA 8214/DEL/2025 2017-18 [D] PRATAP SINGH
6 ITA 8219/DEL/2025 2010-11 [A] CHAUDHARY PAWAN SINGH SHIKHSA SAMITI
7 ITA 8220/DEL/2025 2010-11 [A] M/S CHAUDHARY PAWAN SINGH SHIKSHA SAMITI
8 ITA 936/DEL/2026 2015-16 [A] AUVIAN HOLIDAYS PRIVATE LIMITED
9 ITA 1098/DEL/2026 2027-28 [A] MUH JAIN MEMORIAL EDUCATIONAL TRUST
10 | ITA 1099/DEL/2026 2027-28 [A] NEW ERA EDUCATIONAL SOCIETY ‘
11 ITA 1100/DEL/2026 2017-18 [A] MRITYUNJAY KUMAR SINGH
12 ITA 1101/DEL/2026 2018-19 [A] MRITYUNJAY KUMAR SINGH
13 ITA 1102/DEL/2026 2019-20 [A] MRITYUNJAY KUMAR SINGH
14 ITA 1103/DEL/2026 2020-21 [A] MRITYUNJAY KUMAR SINGH
15 ITA 1104/DEL/2026 2021-22 [A] MRITYUNJAY KUMAR SINGH
16 | ITA 1105/DEL/2026 2018-2019 | [A] ECR BUILDTECH PRIVATE LIMITED
17 ITA 1106/DEL/2026 2019-2020 |[A] ECR BUILDTECH PRIVATE LIMITED
18 ITA 1107/DEL{2026 2020-2021 | [A] ECR BUILDTECH PRIVATE LIMITED
19 ITA 1108/DEL/2026 2021-2022 | [A] ECR BUILDTECH PRIVATE LIMITED
20 ITA 1109/DEL/2026 2022-2023 [[A] ECR BUILDTECH PRIVATE LIMITED
21 ITA 1110/DEL/2026 2023-2024 {[A] ECR BUILDTECH PRIVATE LIMITED
22 ITA 1111/DEL/2026 2015-16 [A] BRINDAVAN AGRO INDUSTRIES PRIVATE LTD
23 ITA 1112/DEL/2026 2018-19 {A] BRINDAVAN AGRO INDUSTRIES PVT LTD
24 ITA 1113/DEL/2026 2019-20 {A] BRINDAVAN AGRO INDUSTRIES PVT LTD




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 02-JUNE-2026 (TUESDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7235/DEL/2018 2013-14 [A] SAHARA TUTNER CON STRUCTIONS LTD
2 ITA 8155/DEL/2025 2017-18 [A] M/S KUNDAN MAL ROOP CHAND JEWELLERS PVT, LTD
3 ITA 8161/DEL/2025 2017-18 [A] M/S SHRI KRISHNA JEWELLS PVT, LTD
4 ITA 8177/DEL{2025 2017-18 [A] M/S PRIYA DIAMONDS PVT. LTD (E FILE)
5 ITA 1114/DEL/2026 2024-25 [A] SHRI RADHA KRISHAN GOSHALA
6 ITA 1115/DEL/2026 2027-28 [A] SHRI RADHA KRISHAN GOSHALA
7 ITA 1116/DEL{2026 2013-14 [A] FIITIEE LIMITED
8 ITA 1117/DEL/2026 2014-15 [A] FIITIJEE LIMITED
9 ITA 1118/DEL/2026 2015-16 [A] FIITIEE LIMITED
10 ITA 1119/DEL/2026 2016-17 (A] FIITIEE LIMITED
11 ITA 1120/DEL/2026 2016-17 [A] FIITIEE LIMITED
12 ITA 1121/DEL/2026 2017-18 [A] FITTIEE LIMITED
13 ITA 1122/DEL/2026 2018-19 [A] FIITIEE LIMITED
14 | ITA 1123/DEL/2026 2019-20 [A] FIITIEE LIMITED
15 ITA 1124/DEL/2026 2018-19 {D] FARMAN
16 ITA 1125/DEL/2026 2027-28 [A] AGGARSAIN CHARITABLE TRUST
17 ITA 1126/DEL/2026 2027-28 [A] MAHARISHI DAYANAND SARASWATI GAUSHALA
18 ITA 1127/DEL/2026 2027-28 [A] MAHARISHI DAYANAND SARASWATI GAUSHALA
19 ITA 1129/DEL/2026 2018-19 [A] TEJINDER SINGH
20 | ITA 3724/DEL/2026 2026-27 | [A] H C GUPTA EDUCATIONAL SOCIETY
21 ITA 2867/DEL/2026 2026-27 [A] H C GUPTA EDUCATIONAL SOCIETY
22 ITA 2961/DEL/2026 2026-27 [A] ALL INDIA KATARIA EDUCATIONAL SOCIETY
23 ITA 3681/DEL/2026 2026-27 [A] ALL INDIA KATARIA EDUCATIONAL SOCIETY
24 | ITA 3007/DELJ2026 2026-27 [A] DELHI VOCATIONAL SCHOOL SOCIETY
25 ITA 3682/DEL/2026 2026-27 [A] DELHI VOCATIONAL SCHOOL SOCIETY
26 ITA 3733/DEL/2026 2026-27 [A] GOVINDA EDUCATIONAL SERVICES
27 ITA 3435/DEL/2026 2026-27 [A] GOVINDA EDUCATIONAL SERVICES
28 ITA 3518/DEL/2026 2026-27 [A] ADG EDUCATION
29 ITA 3671/DEL/2026 2026-27 [A] ADG EDUCATION
30 ITA 3553/DEL/2026 2026-27 [A] SUMANGLAM SEWA AIVAM EDUCATIONAL SAMITI B
31 ITA 3717/DEL/2026 2026-27 [A] SUMANGLAM SEWA AIVAM EDUCATIONAL SAMITI
Assistant Registrarn

_/ 18-May.20
A




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 | IT(SS)A 99/DEL/1997 Oé/f%glgggg" [A] SIMON MARANDI
2 | IT(SS)A 100/DEL/1997 O%%Q/?gg? [A] SHIBU SOREN
3 | IT(SS)A 54/DEL/1998 | 128788 80 111 JHARKHAND MUKTI MORCHA PARTY
27/09/1996
4 |IT(SS)A 1130/DEL/2026] 2014-15 | [A] ASHWIN SHARMA
5 |IT(SS)A 1131/DEL/2026] 2019-20 | [A] ASHWIN SHARMA
6 |IT(SS)A 1132/DEL/2026| 2020-21 | [A] ASHWIN SHARMA
7 | ITAS243/DEL/2017 | 2010-11 |[D] VISHAL GOLD & PRECIOUS STONES PVT, LTD.
8 | ITA4691/DEL/2019 | 2013-14 |[A] OZONE BUILDERS & DEVELOPERS PVT LTD
9 | ITA3794/DEL/2025 | 2016-17 |[A] SHRI SANT LAL AGGARWAL :
10 | ITA3795/DEL/2025 | 2012-13 |[A] SANT LAL HUF
11 | ITA3796/DEL/2025 | 2016-17 |[A] SANT LAL HUF
12 | ITA3797/DEL/2025 | 2015-16 | [A] SHRI SAURAY AGGARWAL
13 | ITA3798/DEL/2025 | 201213 |[A] SHRI GAURAV AGGARWAL
14 | ITA3799/DEL/2025 | 2012-13 | [A] M/S. JAGAT PROJECTS LTD.
15 | ITA5448/DEL/2025 | 2018-19 |[A] AZVIK GLASSES PVT LTD
16 | ITA 905/DEL/2026 2017 | [D] M/S LUCERE LIGHTING SOLUTION PRIVATE LIMITED (E FILE)
17 | ITAOIO/DEL/2026 | 202627 |[A]JAI SANTOSHI MAA EDUCATIONAL AND CHARITABLE TRUST (E FILE)
18 | ITAQI19/DEL/2026 | 2023-24 |[A] EUGENIX HAIR SCIENCES PRIVATE LIMITED (E FILE)
19 | ITA921/DEL/2026 | 202324 |[A] SHEKHAR SWARUP
20 | ITA922/DEL/2026 | 202324 |[A] SHEKHAR SWARUP
21 | ITA1135/DEL/2026 | 2015-16 |[A] MANISH VIJ
22 | ITA1136/DEL/2026 | 202021 | [A] MANISH VD)
23 | TTA1137/DEL/2026 | 2027-28 |[A] LOTSAWA RINCHEN ZANGPO EDUCATION TRUST
24 | TTA1138/DEL/2026 | 2027-28 |([A] LOTSAWA RINCHEN ZANGPO EDUCATION TRUST
25 | ITA1143/DEL/2026 | 202122 | (D] SUBHASH KEDIA
26 | ITA 1144/DEL/2026 | 2020-2021 |[D] DALIIT DHURIA
Assistant Registrar,

JA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 04-JUNE-2026 (THURSDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3947/DEL/2026 2016-17 [A] RAKESH KUMAR NARVAR (5/G E FILE)
2 | ITA3714/DEL/2026 2022-23 | [A] MUKUL ROHATGI (E/H (E FILE))

3 ITA 5459/DEL/2025 2014-15 [A] VIJAY KUMAR SONI (E FILE)
4 ITA 5629/DEL/2025 2018-19 [D] SBL PRIVATE LIMITED

5 ITA 8176/DEL/2025 2017-18 {A] LAXMI CHAND (E FILE)

6 ITA 8180/DEL/2025 2013-14 [A] VIKAS YADAV (E FILE)

7 ITA 8181/DEL/2025 2014-15 [A] VIKAS YADAV (E FILE)

8 ITA 8182/DEL/2025 2022-23 [A] VIVEK GAMBHIR (E FILE)

9 ITA 8238/DEL/2025 201_5-16 [A] RAJESH GUPTA HUF (E FILE)

10 ITA 8239/DEL/2025 2015-16 [A] RAJESH GUPTA HUF (E FILE)

11 ITA 8240/DEL/2025 2016-17 [A] RAJESH GUPTA HUF (E FILE)

12 ITA 8242/DEL/2025 2011-12 [A] PRADEEP KUMAR JINDAL (E FILE)

13 ITA 8243/DEL/2025 2011-12 [A] PRADEEP KUMAR JINDAL (E FILE)

14 ITA 8246/DEL/2025 2021-22 [A] SUDESH KUMAR ANAND
15 ITA 1147/DEL/2026 2020-2021 | ({D] ASHISH DHURIA
16 ITA 1148/DEL/2026 2018-19 [A] SWARAJ INDIA
17 ITA 1149/DEL/2026 2016-2017 | [A] ANIL KUMAR SINGHAL
18 ITA 1150/DEL/2026 2015-16 [A] MAV STEELS PRIVATE LIMITED
19 | ITA 1151/DEL/2026 2015-16 [A] MAV STEELS PRIVATE LIMITED

20 ITA 1153/DEL/2026 2013-14 [A] SURINDER KAUR THAPAR

21 ITA 1154/DEL/2026 2012-13 [A] LATE VEDI

22 ITA 1155/DEL/2026 2020-21 [A] SARASWATI VIDYA MANDIR SR. SEC SCHOOL

23 ITA 1156/DEL/2026 2017-18 [A] PAWAN

24 | 1ITA 1157/DEL/2026 2012-2013 | [A] OM VASUDEVA INDUSTRIES

25 | ITA 1158/DEL/2026 2012-2013 | [A] OM VASUDEVA INDUSTRIES

26 ITA 1159/DEL/2026 2016-17 [A] ENDOW POWER BATTERY

27 ITA 1161/DEL/2026 2018-19 [A] LSV MICRO DEVICE PVT LTD
28 ITA 1162/DEL/2026 2013-14 [A] VIRENDER KUMAR
29 ITA 1163/DEL/2026 2017-18 [A] SANYA DAWAR

Assista e a
( A8-May-202




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 25-MAY-2026 (MONDAY)

Sr

Appeal Number Assmt, Year Assessee Name Remarks

1 | ITA1264/DEL/2023 | 2017-18 |[A] VIKRAM KUMAR BAJAJ

2 ITA 5770/DEL/2025 2019-20 [A] VISION PLUS SECURITY CONTROL PRIVATE LIMITED

3 ITA 5880/DEL/2025 2021-22 [A] KARAM VIR

4 ITA 5907/DEL/2025 2020-21 [A] SALUJA CONSTRUCTION COMPANY LIMITED

5 ITA 5908/DEL/2025 2022-23 [A] SALUJA CONSTRUCTION COMPANY LIMITED

LG ITA 8425/DEL/2025 2021-22 [A] SALU3JA CONSTRUCTION COMPANY LIMITED

7 ITA 2172/DEL/2026 2019-20 [A] SALUJA CONSTRUCTION COMPANY LIMITED

8 ITA 3369/DEL/2026 2023-24 [A] SALUJA CONSTRUCTION COMPANY LIMITED

9 ITA 6092/DEL/2025 2014-15 [A] RASHMI MAGAZINE

10 | ITA 6159/DEL/2025 2022-23 {A] PRADEEP KUMAR AGARWALLA —‘

11 ITA 6183/DEt/2025 2016-17 [D] INDIVAR BEAUTY PRIVATE LIMITED

12 ITA 6186/DEL/2025 2017-18 [D] MASTER PACK INDIA PRIVATE LIMITED

13 ITA 6560/DEL/2025 2022-23 [D] PRADEEP KUMAR AGRAWALLA

14 | ITA 8596/DEL/2025 2022 [D] GENERICA INDIA LTD.

15 ITA 1282/DEL/2026 2017-18 [A] PRAMOD GUPTA

16 | ITA 1283/DEL/2026 2017-18 [D] GARG CHAINS PRIVATE LIMITED

17 | ITA 1286/DEL/2026 2018-19 [D] AASHISH AGGARWAL

18 ITA 1287/DEL/2026 2024-25 [A] SHRI DHARAMBIR MEMORIAL TRUST

19 } ITA 1288/DEL/2026 1995-96 [A] D K GUPTA HUF

20 | ITA 1289/DEL/2026 2017-2018 | [D] RAMA KRISHNA JEWELLERS PRIVATE LIMITED

21 ITA 1290/DEL/2026 2012-13 [A] SHIV FIBERTEX INTERNATIONAL PVT. LTD.

22 | ITA 1291/DEL/2026 2015-16 [A] SHIV FIBERTEX INTERNATIONAL PVT. LTD.

23 | ITA 1292/DEL/2026 2018-19 [A] GAURAV MITTAL

24 ITA 1294/DEL/2026 2016-2017 | [D] MEENAKSHI KHANNA

25 | ITA 1295/DEL/2026 2015-16 [A] SHYAM SUNDER

26 ITA 1298/DEL/2026 2023-24 [A] SANDEEP KUMAR

[A] FORESIGHT VANTAJE PRIVATE LIMITED FORMERLY VICTORY INFRAEDGE
PRIVATE LIMITED

28 | ITA 1301/DEL/2026 2016-17 [A] BSC C&C JOINT VENTURE

27 ITA 1299/DEL/2026 2018-19

29 | ITA 1519/DEL/2026 2023-24 [A] ESS KAY LAMINATIONS

30 | ITA 1580/DEL/2026 2023-24 [A] PRAVEEN KUMAR GUPTA

Assistant-Registran
A 18-May-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 26-MAY-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 6024/DEL/2025 2014-2015 | [A] GENINS INDIA INSURANCE TPA LTD
2 | ITA 6025/DEL/2025 2015-2016 | [A] GENINS INDIA INSURANCE TPA LTD
3ﬁ ITA 6026/DEL/2025 2016-2017 | [A] GENINS INDIA INSURANCE TPA LTD
4 ITA 6027/DEL/2025 2017-2018 | [A] GENINS INDIA INSURANCE TPA LTD
5 ITA 6028/DEL/2025 2018-2019 | [A] GENINS INDIA INSURENCE TPA LIMITED
6 ITA 6029/DEL/2025 2019-2020 | [A] GENINS INDIA INSURANCE TPA LTD
7 ITA 6030/DEL/2025 2020-2021 | [A] GENINS INDIA INSURANCE TPA LTD
8 ITA 6369/DEL/2025 2020-2021 | [A] GENINS INDIA INSURANCE TPA LTD (E-(FILE})
9 ITA 6982/DEL/2025 2023-24 | [A] SH. BALENDRA SINGH
10 ITA 6983/DEL/2025 2023-24 [A] MADE EASY LEARNINGS PRIVATE LIMITED
11 ITA 8368/DEL/2025 2023-24 [D] MADE EASY LEARNINGS PRIVATE LIMITED
12 ITA 8369/DEL/2025 2023-24 [D] BALENDRA SINGH
13 ITA 8501/DEL/2025 2015-16 [D] ZEALOUS FINANCIAL SERVICES PVT LTD
14 | ITA 8528/DEL/2025 2021-22 | [A] RNT METALS PVT LTD
15 | ITA 8529/DEL/2025 2022-23 [A] RNT METALS PVT LTD
16 ITA 8530/DEL/2025 2023-24 [A] RNT METALS PVT LTD
17 ITA 8531/DEL/2025 2019-20 [A] SIDDHARTH GUPTA
18 ITA 8532/DEL/2025 2020-21 [A] SIDDHARTH GUPTA
19 ITA 8533/DEL/2025 2021-22 [A] SIDDHARTH GUPTA
20 ITA 8534/DEL/2025 2022-23 [A] SIDDHARTH GUPTA
21 | ITA 8535/DEL/2025 2023-24 | [A] ARCHIT JAIN
22 ITA 1303/DEL/2026 2018-19 [A] CHANDER JEET PATHAK
23 ITA 1304/DEL/2026 2020-21 [A] CHANDER JEET PATHAK
24 ITA 1305/DEL/2026 2022-23 [A] CHANDER JEET PATHAK
25 ITA 1306/DEL/2026 2013-14 [A] RAM RATI
26 ITA 1307/DEL/2026 2010-11 [A] INDER SINGH GAUTAM
27 | ITA 1308/DEL/2026 2011-12 | [A] INDER SINGH GAUTAM
28 ITA 1309/DEL/2026 2012-13 [A] INDER SINGH GAUTAM
29 ITA 1312/DEL/2026 2013-14 [A] RAVISH SWARUP L/H OF LATE SH. KAMESHWAR SWARUP
30 ITA 1313/DEL/2026 2016-17 [A] RAVISH SWARUP L/H OF LATE SH. KAMESHWAR SWARUP
31 ITA 1314/DEL/2026 2012-13 [A] AMBASSADOR BUILDING SOLUTIONS PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 28-MAY-2026 (THURSDAY)
srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6160/DEL/2025 2018-19 (D] DHIR &DHIR ASSOCIATES
2 ITA 5353/DEL/2025 2016-17 [A] DHIR & DHIR ASSOCIATES
3 ITA 5354/DEL/2025 2017-18 [A] DHIR & DHIR ASSOCIATES
4 ITA 5355/DEL/2025 2018-19 [A] DHIR & DHIR ASSQCIATES
5 ITA 5356/DEL/2025 2019-20 [A] DHIR & DHIR ASSOCIATES
6 ITA 5357/DEL/2025 2020-21 [A] DHIR & DHIR ASSOCIATES
7 ITA 5358/DEL/2025 2021-22 [A] DHIR & DHIR ASSOCIATES
8 ITA 5359/DEL/2025 2022-23 [A] DHIR & DHIR ASSOCIATES
9 ITA 5360/DEL/2025 2023-24 [A] DHIR & DHIR ASSQCIATES
10 ITA 6161/DEL/2025 2019-20 [D] DHIR & DHIR ASSOCIATES
11 | ITA 6162/DEL/2025 2020-21 [D] DHIR & DHIR ASSOCIATES
12 | ITA 6163/DEL/2025 2021-22 [D] DHIR & DHIR ASSOCIATES
13 | ITA 6164/DEL/2025 2022-23 [D] DHIR AND DHIR ASSOCIATES
14 | ITA 6165/DEL/2025 2023-24 [D] DHIR & DHIR ASSOCIATES
15 | ITA 7505/DEL/2025 2011-12 C[ééggé:%fg@iig\lDUSTRlAL AND INFRASTRUCTURE DEVELOPMENT
16 ITA 7506/DEL/2025 2012-13 gég{ggéﬂ;fg@i@réNDUSTRIAL AND INFRASTRUCTURE DEVELOPMENT
17 | ITA 8451/DEL/2025 2017-18 C[g}]{{?g&:%%ﬁ{i}?&%STRIAL & INFRASTRUCTURE DEVELOPMENT
18 ITA 8511/DEL/2025 2018-19 C[g;]ngoE:i:%SOTr\?{?p:?TDE%STRIAL & INFRASTRUCTURE DEVELOPMENT
19 | ITA 8512/DEL/2025 9021-22 C[SE{;:DS;;:%%T,\?TS,\}]?TDE%STRIAL & INFRASTRUCTURE DEVELOPMENT
20 ITA 8655/DEL/2025 3023-24 C[gf]{;?&’{:%%T;\?TS;vI\[NTDE%STRIAL & INFRASTRUCTURE DEVELOPMENT
21 ITA 8557/DEL/2025 2022-23 égéggé:%g@{?;\}]?T%%STmAL & INFRASTRUCTURE DEVELOPMENT
22 | ITA 9128/DEL/2025 2020-21 C[SFJQIJDOE;EEI%)TI\?EJII\]TDE%STRIAL & INFRASTRUCTURE DEVELOPMENT
23 | ITA 8687/DEL/2025 2019-20 [A] TEWATIA CONSTRUCTION PRIVATE LIMITED
24 | ITA 8688/DEL/2025 2020-21 [A] TEWATIA CONSTRUCTION PRIVATE LIMITED
25 | ITA 3213/DEL/2026 2027-2028 | [A] SARASWATI VIDYAK TRUST
[A K Wb
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 01-JUNE-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 CO 288/DEL/2025 2017-18 [A] NAVEEN JINDAL

2 ITA 1727/DEL/2025 2017-18 [D] NAVEEN JINDAL

3 ITA 6099/DEL/2025 2015-16 [A] TRISHLA BUILDTECH PRIVATE LIMITED
4 ITA 8364/DEL/2025 2018-19 [A] RAJENDRA PRASAD GUPTA

5 ITA 8365/DEL/2025 2019-20 [A] RAJENDRA PRASAD GUPTA

6 ITA 8366/DEL/2025 2020-21 [A] RAJENDRA PRASAD GUPTA

7 ITA 8460/DEL/2025 2017-18 [D] JAI SHANTI ENTERPRISES

8 ITA 8605/DEL/2025 2017-18 [A] BHARAT GOLA

9 ITA 8609/DEL/2025 2016-17 [D] SAINIK INDUSTRIES PRIVATE LIMITED
10 | ITA 8612/DEL/2025 2018-19 [A] MARHABA MEDICAL SERVICES PRIVATE LIMITED
11 ITA 8620/DEL/2025 2026-2027 | [A] IILM FOUNDATION ACADEMY

12 | ITA 8622/DEL/2025 2026-2027 | [A] RKKR SHIKSHA FOUNDATION

13 | ITA 1315/DEL/2026 2018-19 [A] JAI MAA AMBEY HOSPITALITY

14 ITA 1317/DEL/2026 2017-18 [A] VIJAY KUMAR BANSAL

15 | ITA 1318/DEL/2026 2013-14 [A] SHASHI GARG

16 | ITA 1319/DEL/2026 2014-15 [A] SHASHI GARG

17 | TITA 1320/DEL/2026 2010-11 [D] MOHAN KUMAR GARG

18 | ITA 1321/DEL/2026 2011-12 {D] MOHAN KUMAR GARG

19 | ITA 1322/DEL/2026 2011-12 [D] AMIT GUPTA

20 | ITA 1323/DEL/2026 2012-13 [D] AMIT GUPTA

21 ITA 1324/DEL/2026 2013-14 [D] AMIT GUPTA

22 | ITA 2745/DEL/2026 2012-13 [A] MADAN MOHAN TIWARI ¢£/t+;
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 02-JUNE-2026 (TUESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2097/DEL/2025 2018-19 [D] MEHFOOZ KHAN

2 ITA 5838/DEL/2025 2020-21 [A] ENN V ENN DESIGNS PRIVATE LIMITED

3 ITA 5839/DEL/2025 2021-22 [A] ENN V ENN DESIGNS PRIVATE LIMITED

4 ITA 5840/DEL/2025 2022-23 [A] ENN V ENN DESIGNS PRIVATE LIMITED

5 ITA 5841/DEL/2025 2023-24 [A] ENN V ENN DESIGNS PRIVATE LIMITED

6 ITA 5919/DEL/2025 2017-18 [O] SURESH SONI

7 ITA 6086/DEL/2025 2011-12 [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

8 ITA 6087/DEL/2025 2012-13 [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

9 ITA 8587/DEL/2025 2016-17 [A] SUPERIOR FINLEASE LIMITED

10 ITA 8588/DEL/2025 2019-20 [A] SUPERIOR FINLEASE LIMITED

11 | ITA 8599/DEL/2025 2015-16 [A] SUBHASH CHAND YADAV

12 ITA 8627/DEL/2025 2011-12 [A] M/S D D METALS PVT LTD

13 | ITA 8628/DEL/2025 2019-20 [D] CONCEPT WEAVERS PRIVATE LIMITED

14 | ITA 8629/DEL/2025 2017-18 [A] RAM AVTAR GUPTA

15 ITA 1325/DEL/2026 2010-11 [D] M/S DUGGAR FIBER PVT LTD

16 | ITA 1326/DEL/2026 2011-12 [D] M/S DUGGAR FIBER PVT LTD

17 | ITA 1327/DEL/2026 2012-13 [D] M/S DUGGAR FIBER PVT LTD

18 | ITA 1328/DEL/2026 2012-13 [A] SATINDER YADAV

19 | ITA 1329/DEL/2026 2015-16 [A] MANGAL SINGH

20 | ITA 1330/DEL/2026 2019-20 [A] RAVINDER KUMAR

21 ITA 1331/DEL/2026 2021-22 {A] FORTIS HOSPITALS LTD.

22 | ITA 1332/DEL/2026 2014-15 [A] TANU] SHARMA

23 | ITA 1333/DEL/2026 2015-16 [A] TANUI SHARMA

24 | ITA 1335/DEL/2026 2023-24 [A] CARGO CONSTRUCTION COMPANY PRIVATE LIMITED
25 | ITA 1336/DEL/2026 2018-19 [A] RAM DAYAL BANSAL (PROPRIETOR BNASAL ASSOCIATES)
26 | ITA 1337/DEL/2026 2016-17 [A] BALBIR SINGH SAINI HUF

27 | ITA 1339/DEL/2026 2016-17 [A] SHYAM SUNDER

28 | ITA 1340/DEL/2026 2016-17 [A] RIKHAB CHAND JAIN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6083/DEL/2025 2020-21 [A] GAURAV GROVER

2 ITA 8358/DEL/2025 2019-20 [A] MAMTA WADHWA

3 ITA 8359/DEL/2025 2021-22 [A] MAMTA WADHWA

4 ITA 8422/DEL/2025 2016-17 [A] NARAYAN INDUSTRIES GLOBAL LIMITED

5 ITA 8640/DEL/2025 2022-23 [A] MEDSAVE HEALTH INSURANCE TPA LIMITED

6 ITA 8641/DEL/2025 2017-18 [A] NATIONAL FEDERATION OF COOPERATIVE SUGAR FACTORIES LIMITED

7 ITA 8642/DEL/2025 2018-19 [A] NATIONAL FEDERATION OF COOPERATIVE SUGAR FACTORIES LIMITED

8 ITA 8643/DEL/2025 2020-21 [A] NATIONAL FEDERATION OF COOQPERATIVE SUGAR FACTORIES LIMITED

9 ITA 8645/DEL/2025 2016-17 [D] AL ZIA EXPORTS PRIVATE LIMITED

10 | ITA 8646/DEL/2025 2017-18 [D] AL ZIA EXPORTS PRIVATE LIMITED

11 ITA 8653/DEL/2025 2024-25 [A] DIVYA PARKASH SOCIETY

12 | ITA 1341/DEL/2026 2011-12 [A] MOHINI CHANDNANI CHARITABLE TRUST

13 | ITA 1343/DEL/2026 2021-22 [A] RAKESH KUMAR GUPTA

14 ITA 1344/DEL/2026 2010-2011 | [A] YASH DEV MAHAJAN AND SONS (HUF)

15 | ITA 1346/DEL/2026 2016-17 [A] ROHATASH SINGH

16 | ITA 1347/DEL/2026 2018-19 [A] MNT BUILDCON PVT LTD

17 | ITA 1348/DEL/2026 2018-19 [A] MNT BUILDCON PVT LTD

18 | ITA 1349/DEL/2026 2018-19 [A] SVS BUILDCON PVT LTD

19 | 1TA 1350/DEL/2026 2018-19 [A] SVS BUILDCON PVT LTD

20 ITA 1351/DEL/2026 2018-19 [A] COLLAGE ESTATES PVT LTD

21 | ITA 1352/DEL/2026 2018-19 [A] COLLAGE ESTATES PVT. LTD

22 | TITA 1354/DEL/2026 2013-14 [A} M D OVERSEAS PRIVATE LIMITED

23 | ITA 1355/DEL/2026 2010-11 [D] EXCEL INSURANCE OUTSOURCING PVT. LTD.

24 | ITA 1356/DEL/2026 2011-12 [D] EXCEL INSURANCE OUTSOURCING PVT. LTD,

25 | ITA 3248/DEL/2023 2017-18 [A] SHIVINDER PAL SINGH CHAHAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

L~
CAUSE LIST OF G BENCH FOR 04-JUNE-2026 (THURSDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6036/DEL/2025 2019 [D] SHANKAR METAL & ALLOYS
2 ITA 6155/DEL/2025 2021-22 [D] VIVEK SHARDA
3 ITA 8513/DEL/2025 2022-23 [D] SHARE INDIA SECURITIES LIMITED
4 ITA 8676/DEL/2025 2020-21 [A] SATIN CREDITCARE NETWORK LIMITED
5 ITA 1199/DEL/2026 2012-13 [A] RN CREATIONS PRIVATE LIMITED {E-(FILE})
6 ITA 1361/DEL/2026 2017-18 [A] MI2C BUSINESS ENTERPRISES PRIVATE LIMITED
7 ITA 1362/DEL/2026 2018-19 [A] MI2C BUSINESS ENTERPRISES PRIVATE LIMITED
8 ITA 1363/DEL/2026 2019-20 [A] MI2C BUSINESS ENTERPRISES PRIVATE LIMITED
9 ITA 1364/DEL/2026 2010-11 [D] BETSY GROWTH FINANCE LTD
10 | ITA 1365/DEL/2026 2013-14 {D] BETSY GROWTH FINANCE LTD
11 ITA 1366/DEL/2026 2016-17 [A] RANJITGARH FINANCE COMPANY PRIVATE LIMITED
12 | ITA 1367/DEL/2026 2019-20 [A] RANJITGARH FINANCE COMPNAY PRIVATE LIMITED
13 | ITA 1368/DEL/2026 | AALPG2490F | [D] RAJESH GOYAL
14 | ITA 1369/DEL/2026 2012-13 [A] SANJEEV KUMAR
15 | ITA 1370/DEL/2026 2014-15 [D] NIRMAL KUMAR SARDA
16 | ITA 1371/DEL/2026 2014-15 [A] VAIBHAV GARG
17 | ITA 1372/DEL/2026 2017-18 [D] MOHAMMAD NAEEM
18 | ITA 1373/DEL/2026 2014-15 [A] NORTEL VANIIYA PRIVATE LIMITED
19 | ITA 1374/DEL/2026 2018-19 [A] URVARA AGRO PRIVATE LIMITED
20 | ITA 1375/DEL/2026 2015-16 [A] ANU]J SHARMA
21 CO 132/DEL/2026 2019 [A] SHANKAR METAL AND ALLOYS
22 CO 135/DEL/2026 2021-22 [A] VIVEK SHARDA
23 CO 142/DEL/2026 2014-15 [A] NIRMAL KUMAR SARDA
24 | ITA 4125/DEL/2025 2017-18 fA] SBL PVT. LTD.
25 | ITA 4126/DEL/2025 2018-19 [A] SBL PVT. LTD.
26 | ITA 4127/DEL/2025 2019-20 [A] SBL PVT. LTD.
27 | ITA 4128/DEL/2025 2020-21 {A] SBL PVT. LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 25-MAY-2026 (MONDAY)

Srl Appeal Number

Assmt. Year

Assessee Name

Remarks

1 BMA 14/DEL/2026

2019-20

[A] ANKITA RAI TIWAI

2 BMA 15/DEL/2026 2020-21 [A] NITA PURI

3 BMA 16/DEL/2026 2020-21 [A] LATE SHRI DEEPAK PURI THROUGH LEGAL REPRESENTATIVE NITA PURI

oo upeuons | amaoar [T O AT S TECESEOR To ERGERIOUR ST
| 5 ITA 3887/DEL/2024 2020-21 [A] OLYMPUS MEDICAL SYSTEMS INDIA PRIVATE LIMITED (E FILE}

6 ITA 5396/DEL/2024 2021-22 [A] OLYMPUS MEDICAL SYSTEMS INDIA PVT LTD

7 ITA 1238/DEL/2025 2012-13 [A] M/S OLYMPUS MEDICAL SYSTEMS INDIA PVT LTD (5/G)

A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 26-MAY-2026 (TUESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 CO 36/DEL/2025 2012-13 [A] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD

2 IT(TP)A 28/DEL/2025 2022-23 [A) SYNIVERSE TECHNOLOGIES SERVICES INDIA PRIVATE LIMITED
3 IT(TP)A 35/DEL/2025 2022-23 [A] DCM SHRIRAM LIMITED (S

4 IT(TP)A 4/DEL/2026 | AY 2022-23 |[A] KRONOS SOLUTIONS INDIA PRIVATE LIMITED

5 IT(TP)A 39/DEL/2026 2022-23 [A] INTERGRAPH SG&I INDIA PRIVATE LIMITED (5/G)

6 IT(TP)A 60/DEL/2026 2022-23 [A] INFOGAIN SOFTWARE SOLUTIONS PRIVATE LIMITED

7 ITA 2294/DEL/2015 2010-11 [D] M/S. ALCATEL LUCENT INDIA LTD. {R/M)

8 ITA 9493/DEL/2019 2009-10 [D] ALCATEL LUCENT INDIA LTD.

9 ITA 2601/DEL/2023 2012 [D] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD (E-F
10 ITA 1078/DEL/2026 2027-28 [A] JAI BABA RAMDEV SEWA SMITI

11 SA 46/DEL/2026 AY 2022-23 | [A] KRONOS SOLUTIONS INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 28-MAY-2026 (THURSDAY)

Sri Appeal Number Assmt, Year Assessee Name Remarks

1 BMA 4/DEL/2026 2019-20 [A] NIMITT RAI TIWARI

2 IT(TP)A 6/DEL/2025 2017-18 [A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED

3 IT(TP)A 7/DEL/2025 2018-19 [A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED

4 IT(TP)A 8/DEL/2025 2014-15 [A] TECHNIP ENERGIES INDIA LIMITED

5 IT(TP)A 9/DEL/2025 2016-17 [A] TECHNIP ENERGIES INDIA LIMITED

6 IT(TP)A 51/DEL/2025 2021-22 [A] GENONE OPTECH PVT LTD

7 IT(TP)A 34/DEL/2026 2022-23 [A] NEO TANGENT INDIA PRIVATE LIMITED

8 IT(TP)A 35/DEL/2026 2022-23 [A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED

9 ITA 1422/DEL/2015 2010-11 [A] M/S MOTOROLA SOLUTIONS INDIA PVT, LTD.
10 ITA 632/DEL/2016 2011-12 [A] MOTOROLA SOLUTION INDIA PVT. LTD.

11 ITA 1245/DEL/2017 2012-13 [A] MOTOROLA SOLUTIONS INDIA PVT. LTD. (5/G}
12 ITA 7553/DEL/2017 2013-14 [A] MOTOROLA SOLUTIONS INDIA PVT. LTD.

13 ITA 8090/DEL/2018 2014-15 [A] MOTOROLA SOLUTIONS INDIA PVT. LTD.

14 ITA 1083/DEL/2021 2016-17 [A] MOTOROLA SOLUTION INDIA PVT. LTD.

15 ITA 695/DEL/2022 2017-18 [A] MOTOROLA SOLUTIONS INDIA P.LTD

16 ITA 842/DEL/2022 2018-19 [A] MOTOROLA SOLUTIONS INDIA PRIVATE LTD.

17 ITA 960/DEL/2023 2008-09 [A] MOTOROLA SOLUTIONS INDIA P.LTD

18 ITA 6090/DEL/2024 2021-22 [A] MOTOROLA SOLUTIONS INDIA PRIVATE LIMITED
19 ITA 713/DEL/2025 2020-21 [A] M/S HERO MOTOCORP LTD.

20 ITA 2348/DEL/2026 2012-13 [A] ZTE TELECOM INDIA PRIVATE LIMITED

21 ITA 2349/DEL/2026 2013-14 [A] ZTE TELECOM INDIA PRIVATE LIMITED

22 ITA 2350/DEL/2026 2014-15 [A] ZTE TELECOM INDIA PRIVATE LIMITED

23 ITA 2351/DEL/2026 2015-16 [A] ZTE TELECOM INDIA PRIVATE LIMITED

NG
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 01-JUNE-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 1380/DEL/2022 2015-16 [D] AMERICAN EXPRESS BANKING CORP.

2 ITA 1379/DEL/2022 2012-13 [D] AMERICAN EXPRESS BANKING CORP.

3 ITA 1208/DEL/2022 2015-16 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH)

4 ITA 1207/DEL/2022 2012-13 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH)

5 ITA 1071/DEL/2019 2014-15 [D] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)

6 ITA 1003/DEL/2019 2014-15 [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)

7 ITA 690/DEL/2018 2013-14 [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)

8 ITA 1202/DEL/2022 2018-19 [A] BEAM GLOBAL SPIRITS & WINE (INDIA) PRIVATE LTD.

9 ITA 3789/DEL/2023 2012-13 p[sI]V}j\ITCEHEIP:qO#gDI)NDIA PRIVATE LIMITED (ERSTWHILE KNOWN AS RLG RETAIL

10 ITA 4278/DEL/2024 2020-21 [A] KOBELCO CONSTRUCTION EQUIPMENT INDIA PRIVATE LIMITED (&

11 ITA 4410/DEL/2024 2020-21 [A] HONDA R AND D (INDIA) I;RIVATE LIMITED {E FitE}

12 ITA 4459/DEL/2024 2020-21 [A] BBC WORLD SERVICE PRIVATE LIMITED

13 ITA 8925/DEL/2025 2013-14 [A] CARLSBERG INDIA PRIVATE LIMITED

14 ITA 8926/DEL/2025 2014-15 [A] CARLSBERG INDIA PRIVATE LIMITED

15 ITA 4460/DEL/2024 2020-21 [A] BBC GLOBAL NEWS INDIA PRIVATE LIMITED

16 IT(TP)A 10/DEL/2025 2022-23 [A] DZ CARD (INDIA) PRIVATE LIMITED

17 | IT(TP)A 44/DEL/2025 2022-23 [A] EXPRESS FREIGHT CONSORTIUM

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 02-JUNE-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1005/DEL/2025 2021-2022 | [A] MOBITECH CREATIONS PRIVATE LIMITED
sz IT(TP)A 22/DEL/2026 2022-23 [A] ENERCON WINDENERGY PRIVATE LIMITED {5/G}
3 ITA 4011/DEL/2024 AY 2020-21 | [A] CASIO INDIA COMPANY PRIVATE LIMITED (£/H}
4 ITA 5513/DEL/2024 AY 2021-22 [ [A] CASIO INDIA COMPANY PRIVATE LIMITED
5 ITA 7213/DEL/2025 2009-10 [D] M/S CASIO INDIA CO. PVT LTD
6 IT(TP)A 5/DEL/2025 AY 2009-10 | [A] CASIO INDIA COMPANY PRIVATE LIMITED
7 ITA 3491/DEL/2016 2010-11 [D] M/S. BBC WORLD INDIA PVT, LTD.
8 ITA 3490/DEL/2016 2009-10 [D] M/S. BBC WORLD INDIA PVT. LTD,
9 BMA 13/DEL/2023 2019-20 [D] ANKITA RAI TIWARI
10 BMA 14/DEL/2023 2019-20 [D] NIMIT RAI TIWARI
11 CO 122/DEL/2023 2019-20 [A] ANKITA RAI TIWARI
12 CO 123/DEL/2023 2019-20 [A] NIMIT RAI TIWARI
13 ITA 3342/DEL/2025 2015-16 [A] BHARTI AIRTEL SERVICES LIMITED
14 ITA 3343/DEL/2025 2016-17 r[A] BHARTI AIRTEL SERVICES LIMITED
15 | IT(TP)A 100/DEL/2026 | AY 2022-23 |[A] SONY INDIA PRIVATE LIMITED

O
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 BMA 15/DEL/2025 2021 [D] TARUN TRIKHA

2 ITA 1041/DEL/2023 2015-16 [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED

3 ITA 1049/DEL/2023 2014-15 [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED

4 ITA 6772/DEL{2025 2022-23 [A] INCEDO TECHNOLOGY SOLUTIONS LIMITED {5/G}

5 | IT(TP)A 143/DEL/2026 | 2022-23 | [A] PERNOD RICARD INDIA PVT LTD ($/G)

6 | IT(TP)A 239/DEL/2026 2022-23 [A] SUZUKI MOTORCYCLE INDIA PRIVATE LIMITED (S/G)

7 ITA 6835/DEL/2015 2011-12 [A] M/S TAKATA INDIA PVT. LTD. (R/M}

8 ITA 1941/DEL/2017 2012-13 [A] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
9 ITA 467/DEL/2018 2013-14 [A] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
10 ITA 685/DEL/2018 2013-14 [D] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
11 ITA 3473/DEL/2018 2014-15 [D] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
12 ITA 8716/DEL/2019 2015-16 [D]) THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.

13 ITA 3892/DEL/2023 | A.Y. 2013-14 | [D] KOHINOOR FOQDS LIMITED

14 ITA 4374/DEL/2024 2020-21 [A] TEIJIN INDIA PRIVATE LIMITED

15 ITA 6233/DEL/2025 2022-23 [A] NEWTIMES DEVELOPMENT INDIA PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 04-JUNE-2026 (THURSDAY)

Srl T Appeal Number

Assmt. Year

Assessee Name

Remarks

[A] VODAFQONE IDEA LIMITED (SUCCESSOR OF VODAFONE MOBILE SERVICES LTD.)

1 | ITA8972/DEL/2019 200415 |G ron

2 ITA 740/DEL/2022 2017-18 | [A] SENIOR INDIA PRIVATE LIMITED

3 ITA 609/DEL/2021 2016-17 | [A] SENIOR INDIA PRIVATE LIMITED

4 | IT(TP)A61/DEL/2026 | 2022-23 |[A] ASTI ELECTRONICS INDIA PVT. LTD

5 | IT(TP)A62/DEL/2026 | 2022-23 | [A] JOHNSON MATTHEY INDIA PRIVATE LIMITED

6 | IT(TP)A63/DEL/2026 | 2022-23 | [A] VAYU URJA BHARAT PRIVATE LIMITED

7 | IT(TP)A 66/DEL/2026 | 2022-23 | [A] LAMA RICE PRIVATE LIMITED

8 | IT(TP)A68/DEL/2026 | 2022-23 | [A] VAHDAM TEAS PRIVATE LIMITED

9 | IT(TP)A69/DEL/2026 | 2022-23 | [A] MANLIFT INDIA P LTD

10 | IT(TP)A 70/DEL/2026 | 2022-23  |[A] TROPICAL INDUSTRIES INTERNATIONAL PRIVATE LIMITED
11 | IT(TP)A 72/DEL/2026 | 2022-23 | [A] EPTURA INDIA PRIVATE LIMITED

12 | IT(TP)A 73/DEL/2026 | 2022-23 | [A] MSD PHARMACEUTICALS PRIVATE LIMITED

13 | IT(TP)A 76/DEL/2026 | 2022-23 | [A] SIGNIFY INNOVATIONS INDIA LIMITED

14 | IT(TP)A 78/DEL/2026 | 2022-23 | [A] EXPRESS FREIGHT RAILWAY CONSORTIUM

15 | IT(TP)A 83/DEL/2026 | 2022-23 | [A] MUNTERS INDIA HUMIDITY CONTROL PRIVATE LIMITED
16 | IT(TP)A 84/DEL/2026 | 2022-23 | [A] DELPHIX SOFTWARE PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 25-MAY-2026 (MONDAY)

Srl | Appeal Number Ai:':rt Assessee Name Remarks
1 555‘%?8/;02 4 | 2021-22 | (A] SOTI INDIA PRIVATE LIMITED (5/G) —
2 46/1;&2’325 2022-23 | [A] SOTI INDIA PRIVATE LIMITED o
3 | 4s06/mum2012 | 2007-08 | [A] RES BUSINESS SERVICES PLTD (OLD) -
4| gaer /nﬂ\w /2012 | 2007-08 | [D] RBS BUSINESS SERVICES P. LTD. (OLD) ]
5 |ITA821/MUM/2013| 2008-09 |[A] RBS BUSINESS SERVICES P.LTD (OLD) [
6 |ITA848/MUM/2013| 2008-09 |[D] RBS BUSINESS SRVICES P.LTD (OLD) /
7| 313t /Nlml /2015 | 2009-10 | [D] RBS BUSINESS SERVICES PLTD !
8 | suer /Jff?a /2015 | 2009-10 | [A] RS BUSINESS SERVICES P. LTD "
O |ITA 1524/DEL/2016| 2010-11 | [A] M/S. RBS BUSINESS SERVICES PVT, 1D, —|
10 |ITA 2383/DEL/2018| 2012-13 | [D] JINDAL SAW LTD. —,
11 |ITA 2384/DEL/2018| 2013-14 | [D] JINDAL SAW LTD. [
12 | TA 2747/0EL/2018| 2012-13 |[A]JINDALSAWLTD. |
13 | ITA 2748/DEL/2018| 2013-14 | [A] JINDAL SAW LTD.
14 | ITA 463/DEL/2019 | 2013-14 | [A] JINDAL SAW LTD.
15 |[TA 5193/DEL/2019| 2013-14 | [D] ACME CLEANTECH SOLUTIONS PVT. LTD. —
16 | ITA 5194/DEL/2019| 2013-14 |[A] ACME CLEANTECH SOLUTIONS PVT. LTD.
17 | ITA 5440/DEL/2024| 2021-22 |[A] DZ CARD (INDIA) PVT LTD
18 | ITA 5593/DEL/2024 | AY 2021-22 | [A] AT&T COMMUNICATION SERVICES INDIA PRIVATE LIMITED
19 |IT(TP)A 3/DEL/2025| AY 2020-21 | [A] CARGILL INDIA PRIVATE LIMITED

Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 26-MAY-2026 (TUESDAY)

Srl | Appeal Number A$Z?rt. Assessee Name Remarks
1 | SA322/DEL/2020 | 2014-15 [[A]BSCCAC IV —

2 | 1A 869/DEL/2019 | 2014-15 |[A]BSCCRCIV =

3 |ITA 3563/DEL/2015| 2009-10 |[A] PROMETRIC TESTING PVT, LTD. (R/M)

4 |ITA 1368/DEL/2017| 2012-13 |[A] ZIMMER INDIA PVT, LTD.

5 |ITA5389/DEL/2019| 2014-15 | [A] DENSO HARYANA PVT.LTD.—  —

6 |ITA6690/DEL/2019| 2015-16 |[A] DENSO HARYANA PVT. LTD. (

7 |ITA 1250/DEL/2023| 2013-14 | [A] DENSO HARYANA PRIVATE LIMITED —J

8 |ITA 1446/DEL/2022| 2017-18 |[A] CLYDE BERGEMANN INDIA PRIVATE LIMITED

9 |ITA 3242/DEL/2024| 2020-21 |[A] ATT GLOBAL NETWORK SERVICES INDIA PRIVATE LIMITED
10 2591/TD(EE/)2Aoz 6 | 202021 |[A] URLEX LMITED )

11 26()I/T[)(gl|.p/);\02 s | 202122 |[A] UFLEX LIMITED

12 272%;5);026 2020-21 | [D] UFLEX LIMITED

13 280I/TD(E-E”LD /)9026 2022-23 | [A] UFLEX LIMITED __

m

=
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 28-MAY-2026 (THURSDAY)

Srl | Appeal Number A$‘::‘:' Assessee Name Remarks
1 |ITA 2155/DEL/2018| 2011-12 | [A] NUSSLI SWITZERLAND LTD.
2 {ITA 1146/DEL/2022| 2017-18 |[A] MARELLI UM ELECTRONIC SYSTEMS P.LTD
3 |ITA 1521/DEL/2022} 2018-19 |[{A] HAIER APPLIANCES INDIA P.LTD (R/M)
4 |ITA 1711/DEL/2022| 2011-12 [[A] M/S MUNJAL SHOWA LTD
5 |ITA 5343/DEL/2024 | AY 2021-22 | [A] IP ACCESS INDIA PRIVATE LIMITED
6 |[ITA 5405/DEL/2024| 2021-22 |[A] TS TECH SUN RAJASTHAN PRIVATE LIMITED
7 |ITA 5916/DEL/2024| 2021-22 |[A] ALFANAR ENERGY PRIVATE LIMITED
Assistant Registralj
f/ 15-May-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 01-JUNE-2026 (MONDAY)

Assmt.
Srl| Appeal Number Year Assessee Name Remarks
1 | SA 141/DEL/2026 | 2022-23 |[A] MUFG BANK, LTD -]
ITAT)A ]
2 89/DEL/2026 2022-23 | [A] MUFG BANK, LTD
3 | ITA 490/DEL/2021 { 2015-16 |[A] LG ELECTRONICS INDIA PVT. LTD. V(S/G . -
4 |ITA 2493/DEL/2022} 2017-18 |[A] LG ELECTRONICS INDIA PVT, LTD. (S/G) /
5 |ITA 1036/DEL/2023| 2018-19 |[A] LG ELECTRONICS INDIA PVT. LTD (S/G) .
6 IITA 4397/DEL/2024] 2020-21 |[A] LG ELECTRONICS INDIA PRIVATE LIMITED (S/G) I
IT(TP)A ) ]
7 187/DEL/2026 2022-23 | [A] LG ELECTRONICS INDIA LIMITED g@
8 | ITA 663/DEL/2018 | 2011-12 [[D] WNS BUSINESS CONSULTING SERVICES PVT. LTD.

%i"j

Assistant Registrari
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 02-JUNE-2026 (TUESDAY)

Srl | Appeal Number Ai:l:rt. Assessee Name Remarks
1 55/247/DEL/2026 2021-22 | [A] MICROSOFT INDIA (R&D) PRIVATE LIMITED —

2 |ITA 5369/DEL/2024| 2021-22 |[A] MICROSOFT INDIA (R&D) PRIVATE LIMITED (SJE) -

3 |ITA 2781/AHD/2012] 2008-09 |[A] GE INDIA INDUSTRIAL (P) LTD. —

4 |[ITA 1867/DEL/2015| 2010-11 |[[A] GE INDIA INDUSTRIAL PVT. LTD.

5 IITA 3695/DEL/2015{ 2007-08 |[A] M/S. GE INDIA INDUSTRIAL PVT. LTD.

6 |ITA 5193/DEL/2018| 2014-15 |[A] GE INDIA INDUSTRIAL PVT. LTD.

7 |ITA 7760/DEL/2019( 2010-11 |[A] GE INDIA INDUSTRIAL PVT. LTD.

8 |ITA 1401/DEL/2017}| 2009-10 |[D] M/S. MERIDIAN MOBILE INDIA PVT, LTD. 5

9 |ITA 1402/DEL/2017| 2010-11 |[D] M/S. MERIDIAN MOBILE INDIA PVT. LTD. J

10 | ITA 855/DEL/2021 | 2016-17 [A] BC EXAMINATIONS AND ENGLISH SERVICE INDIA PRIVATE

LIMITED

ssistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Assmt.

Sri | Appeal Number Year Assessee Name Remarks
1 IT(IT)A 2022-23 | [A] PITNEY BOWES INDIA PRIVATE LIMITED (5/G)
62/DEL/2026 it

2 |ITA 1977/DEL/2017! 2012-13 |[A] DISCOVERY COMMUNICATIONS INDIA

3 |ITA 6528/DEL/2017| 2013-14 {[A] DIXON TECHNOLOGIES (INDIA) LTD, —

4 |ITA 1946/DEL/2022| 2018-19 |[A] DIXON TECHNOLOGIES (INDIA) LIMITED ~

5 [ITA 7526/DEL/2017) 2012-13 |[D] AON SERVICES INDIA P.LTD -

6 |ITA 7669/DEL/2017| 2012-13 | [A] AON CONSULTING PVT. LTD. *—"

7 |ITA 1618/DEL/2022( 2016-17 |[D] SAMSUNG C & T CORPORATION INDIA PVT LTD

8 |ITA 2430/DEL/2022| 2016-17 |[D] POSCO INTERNATIONAL INDIA PLTD

9 |ITA 5922/DEL/2024| 2021-22 |[A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED
10 |IT(IT)A 2/DEL/2026| 2016-17 |[D] HONDA MOTOR CO LTD

=%

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 04-JUNE-2026 (THURSDAY)

Srl | Appeal Number Aiz:‘rt' Assessee Name Remarks
1 |ITA 5938/DEL/2018| 2010-11 |[A] UNICHARM INDIA PVT. LTD, '_,

2 |ITA 6088/DEL/2018| 2011-12 | [A] UNICHARM INDIA PVT. LTD. [

3 |ITA 6104/DEL/2018| 2010-11 |[D] UNICHARM INDIA PVT. LTD. I

4 |ITA 6203/DEL/2018| 2011-12 |[D] UNICHARM INDIA PVT. LTD. {

5 [ITA 7414/DEL/2019] 2012-13 |[A] UNICHARM INDIA PVT. LTD. \

6 |ITA 1478/DEL/2022| 2017-18 |[A] UNICHARM INDIA PRIVATE LIMITE‘P

7 |ITA 2045/DEL/2022| 2018-19 |[[A] UNICHARM INDIA P.LTD

8 |ITA 1151/DEL/2022{ 2018-19 }[A] MOBASE INDIA P.LTD

9 [ITA 4336/DEL/2024| 2020-21 |[A] SIEMENS EDA (SALES AND SERVICES) PRIVATE LIMITED
10 |ITA 5996/DEL/2024 | 2021-22 |[A] EFACEC INDIA PRIVATE LIMITED

% <t

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 01-JUNE-2026 (MONDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2408/DEL/2026 2017-18 [A] UMA SHANKAR HUF (E-(FILE))
2 ITA 2412/DEL{2026 2017-18 [A] ANU MEHRA
3 ITA 2425/DEL/2026 2017-18 [A] VRINDAVAN INTERNATIONAL TRADE PRIVATE LIMITED (E-(FILE))
4 ITA 2459/DEL/2026 2017-18 [A] NARESH KUMAR (E-(FILE)}
5 ITA 2486/DEL/2026 2017-18 [A] RAM KISHORE AGGARWAL (E-(FILE))
6 ITA 3649/DEL/2026 2012-2013 | [A] VIRENDRA SINGH‘ (E-(FILE))
7 ITA 3654/DEL/2026 2017-18 [A] PARVATI DEVI EDUCATIONAL SOCIETY (E-(FILE))
8 ITA 3655/DEL/2026 2019-20 [A] SHASHI KANT (E-(FILE)) .
9 ITA 3659/DEL/2026 2017-18 [A] MUKESH GARG THROUGH LEGALA HEIR GAURAV GARG (E-(FILE))
10 ITA 3660/DEL/2026 2015-16 [A] SHEEJA RAJ (E-(FILE))
11 ITA 3662/DEL/2026 2018-19 [A] KRISHI UTPADAN MANDI SAMITI BILSI (E-(FILE))
12 ITA 3670/DEL/2026 2019-20 | [D] BLOOM CRAFTS PVT. LTD. (E-(FILE))
13 ITA 3710/DEL/2026 2012-2013 [A] SUDESH PAL (E-(FILE))
14 ITA 3723/DEL/2026 2012-2013 [A] GAURAV RASTOGI (LEGAL HEIR OF LATE SMT. ASHA RASTOGI) (E-(FILE))
15 ITA 3725/DEL/2026 2020-21 [A]J IHD HOTELS & RESORTS (E-(FILE))
16 ITA 3727/DEL/2026 2012-13 [A] VINITA S JAIN (E-(FILE))
17 ITA 3731/DEL/2026 2015-16 [A] ARUN YADAV (E-(FILE))
18 ITA 3734/DEL/2026 2017-18 [A] ARVIND KUMAR (E-(FILE))
19 ITA 3742/DEL/2026 2017-18 [AJ POOJA SAMALIA (E-(FILE))
20 ITA 3746/DEL/2026 2019-20 [A] SANJAY KUMAR GUPTA (E-(FILE))
21 ITA 3749/DEL/2026 2022-23 [A] ARUN TYAGI (E-(FILE))
22 ITA 3762/DEL/2026 2020-2021 [A] HARJEET SINGH (E-(FILE})
23 ITA 3765/DEL/2026 2012-13 [A] SANJAY RAIPUT (E-(FILE))
24 ITA 3766/DEL/2026 2017-18 [A] MAMTA KANWAL (E-(FILE))
25 ITA 3767/DEL/2026 2015-16 [A] ASHWANI SHARMA
26 ITA 3781/DEL/2026 2017-18 [A] ANIL MADAN
27 ITA 4615/DEL/2026 2015-2016 | [A] DHANESH KUMAR SHARMA
28 ITA 4618/DEL/2026 2017-2018 [A] ROHINI RAIDEV
25 ITA 4642/DEL/2026 2019-20 [D] FLASHWAY IMPEX PVT. LTD.
30 ITA 4654/DEL/2026 2019-20 [A] SANJAY KUMAR JAIN
31 ITA 4655/DEL/2026 2020-21 [A] SANJAY KUMAR JAIN
32 ITA 4661/DEL/2026 2017-18 [A] VINITA SINGH
33 ITA 4682/DEL/2026 2013-14 [A] SUMER SINGH RANA
34 ITA 4683/DEL/2026 2012-13 [A] MARGOOB ALI
35 ITA 4684/DEL/2026 2020-21 [D] MEENAKSHI CHAUHAN

ﬁ /s’s 18-May-202d



L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 02-JUNE-2026 (TUESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1836/DEL/2026 2017-18 [A] PRAM BEER SINGH (E- (FILE))
2 ITA 2310/DEL/2026 2020-2021 | [A] SHRI PERCY KEKU SHROFF (E- (FILE))
3 ITA 2315/DEL/2026 2012-13 [A] SANJAY NANGIA (E- (FILE))
4 ITA 3785/DEL/2026 2017-18 [A] VANDANA SINGH
5 ITA 3786/DEL/2026 2020-21 [A] SHAILESH KUMAR
6 ITA 3795/DEL/2026 2006-07 [A] KRISHI UPAJ MANDI SAMITI BARNAGAR
7 ITA 3802/DEL/2026 2014-15 [A] AKHTAR KHAN
8 ITA 3803/DEL/2026 2021-22 [A] R N BROTHERS
9 ITA 3804/DEL/2026 2022-23 [A] R N BROTHERS
10 ITA 3809/DEL/2026 2019-2020 | [A] VISHAL SHARMA
11 ITA 3816/DEL/2026 2017-18 [A] TARUN ARORA
12 ITA 3818/DEL/2026 2017-18 [A] GEETA SHARMA
13 ITA 3850/DEL/2026 2017-18 [A] TEJWANT SINGH
14 ITA 3860/DEL/2026 2020-21 [A] SAULAT ALI KHAN
15 ITA 3870/DEL/2026 2011-12 [A] SUDHIR KUMAR SAINI
16 ITA 3871/DEL/2026 2017-18 [A] KAVITA CHAWLA
17 ITA 3887/DEL/2026 2012-13 [A] RUPESH MITTAL HUF
18 ITA 3888/DEL/2026 2017-18 [A] SARO] MEHTA
19 ITA 3902/DEL/2026 2019-20 [A] ABHISHEK JAIN
20 ITA 3912/DEL/2026 2014-15 [A] MOOLA RAM KUMHAR
21 ITA 3951/DEL/2026 2017-18 [D] IYOTI EDUCATIONAL SOCIETY (REG)
22 ITA 3956/DEL/2026 2024-25 [A] MEDIHEALTH INDIA
23 ITA 3965/DEL/2026 2016-17 [A] SETH MUSSADI LAL CHARITABLE TRUST
24 ITA 3991/DEL/2026 2022-23 [A] NITIN GUPTA
25 ITA 3996/DEL/2026 2020-21 [D] BLUE BIRD LOGISTICS PRIVATE LIMITED
26 ITA 4697/DEL/2026 2013-14 [A] BALKAR SINGH
27 ITA 4698/DEL/2026 2020-21 [A] VINOD KUMAR MADAN
28 ITA 4699/DEL/2026 2021-22 [A] VINOD KUMAR MADAN
29 ITA 4710/DEL/2026 2011-12 [A] VEENA BHATIA
30 ITA 4744/DEL/2026 2018-19 [A] STRATEGIC DESIGNS PRIVATE LIMITED
31 ITA 4745/DEL/2026 2020-21 [A] KAILASH KUMAR KUKREJA PROPRIETOR
32 ITA 4746/DEL/2026 2016-17 [A] HANS KUMAR HUF
33 ITA 4751/DEL/2026 2020-21 [A] SHASHANK GUPTA HUF
34 ITA 4760/DEL/2026 2019-20 [A] VIVEK NARULA
35 ITA 4763/DEL/2026 2011-12 [A] VIDYA NIKETAN MIDDLE SCHOOL
€) —
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 03-JUNE-2026 (WEDNESDAY)
sH Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1160/DEL/2026 2012-13 [A] GYAN PRAKASH MISHRA (E-(FILE))
2 ITA 4000/DEL/2026 2015-16 [A] PARSURAM TYAGI
3 ITA 4009/DEL/2026 2017-18 [A] NEELAM VOHRA
4 ITA 4035/DEL/2026 2017-18 [A] CHARANIJIT SINGH BHASIN
5 ITA 4057/DEL/2026 2020-2021 |{A] VIKRAM TANWAR
6 ITA 4059/DEL/2026 2023-2024 | [A] RFM VENTURES PRIVATE LIMITED
7 ITA 4062/DEL/2026 2019-20 {A] SHARMISHTHA
8 ITA 4063/DEL/2026 2020-21 [A] VISHU WELFARE ASSOCIATION
9 ITA 4064/DEL/2026 2017-18 [A] RAHUL
10 ITA 4072/DEL/2026 2018-19 [A] POONAM DHINGRA
11 | ITA 4076/DEL/2026 2020-21 [A] LEELA VATI
12 ITA 4078/DEL/2026 2022-23 [A] MANJEET SINGH
13 | [ITA 4079/DEL/2026 2017-18 | [A] RAM MEHAR SAINI
14 | ITA 4082/DEL/2026 2021-22 | [A] SAJAL JAIN
15 | ITA 4084/DEL/2026 2012-13 [A] HARISH JHAMB
16 ITA 4095/DEL/2026 2012-13 [A] GYAN PRAKASH MISHRA
17 ITA 4097/DEL/2026 2016-17 {A] MALTI YADAV
18 ITA 4101/DEL/2026 2017-18 [A] KAVI RAJ
19 | [TA 4104/DEL/2026 2023-24 [ [A] VINEET KUMAR ARCRA
20 | ITA 4134/DEL/2026 2017-18 | [A] ACHCHHEY LAL
21 ITA 4149/DEL/2026 2018-19 [A] DIPTI GUPTA LEGAL HEIR OF LATE KAUSHAL GUPTA
22 ITA 4896/DEL/2026 2016-2017 | [A] BHAVYA CHAWLA
23 | ITA 4902/DEL/2026 2019-20 | [D] DURABLE FLANGES PRIVATE LIMITED
24 ITA 4906/DEL/2026 2018-19 [A] KARTAR SINGH THROUGH LEGAL HEIR SATNAM SINGH
25 ITA 4921/DEL/2026 2020-21 [A] SAVITA DEVI
26 | ITA 4922/DEL/2026 2018-19 [ [A] MOHAMMED AKRAM
27 | ITA 4925/DEL/2026 2016-17  [[A] KRISHNA ENTERPRISES
28 ITA 4927/DEL/2026 2018-19 [A] M/S CURE FOUNDATION
29 ITA 4929/DEL/2026 2019-2020 | [A] SWADESHI ALUMINIUM COMPANY PVT LTD
30 | ITA 4938/DEL/2026 2016-17 | [A] KASHISH AGGARWAL
"’/’% ant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 04-JUNE-2026 (THURSDAY)
Sri Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 2389/DEL/2026 2012-13 [A] PRADEEP KAUR (E-(FILE))
2 | ITA 2391/DEL/2026 2017-18 | [A] APARNA KAPUR
3 ITA 2576/DEL/2026 | 2019-2020 |[A] PANKAJ KUMAR JAIN (E-(FILE))
4 ITA 2584/DEL/2026 | 2017-2018 | [A] SUBHASH CHANDER KHURANA (E-(FILE))
5 ITA 2585/DEL/2026 2012-13 [A] SONA DEVI (E-(FILE))
6 | ITA2632/DEL/2026 | 2017-18 |[A] ANSHU JAIN (E-{FILE))
7 | ITA2648/DEL/2026 | 2017-18 |[A] AKHIL PARKASH (HUF) (E-(FILE))
8 ITA 2657/DEL/2026 2019-20 [A] MANIK SOMANI (E-(FILE))
9 ITA 2691/DEL/2026 2015-16 [A] RAJ KUMAR GARG HUF (E-(FILE))
10 | ITA 4150/DEL/2026 2020-21 [D] M/S SHAGUN MARCOM PRIVATE LIMITED
11 | ITA 4153/DEL/2026 2011-12 {A] CHANDAN VEER SINGH BHULLAR
12 | ITA 4193/DEL/2026 | 2020-2021 |[A] AVENINDRA DUTT SHARMA
13 | ITA 4206/DEL/2026 2013-14 | [A] CHANDER BHAN
14 | ITA 4209/DEL/2026 2020-21 [A] SARVIEET RATHI
15 | ITA 4217/DEL/2026 2012-13 [A] FAHEEM AHMED
16 | ITA 4220/DEL/2026 2020-21 [A] SACHIN BAJAJ
17 | ITA 4939/DEL/2026 2018-19 EIﬂI'SrEBDICATE BANK EMPLOYEES CO-OPERATIVE THRIFT & CREDIT SOCIETY
18 | ITA 4940/DEL/2026 2019-20 [A] ZYGONET SOLUTIONS PRIVATE LIMITED
19 | ITA 4944/DEL/2026 2017-18 [A] SHASHI RANI
20 | ITA 4947/DEL/2026 2012-13 [A] ROHIT RAJKUMAR
21 | ITA 4949/DEL/2026 2016-17 [A] SNEH SINGHAL
22 | ITA 4954/DEL/2026 2012-13 [A] ABS SHARE AND STOCK BROKERS LIMITED
—Assistant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 05-JUNE-2026 (FRIDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 4242/DEL/2026 2012-13 | [A] MINAKSHI
2 | ITA 4244/DEL/2026 2017-18 [A] VIVEK JAIN
3 | ITA 4255/DEL/2026 2017-18 | [A] MANJU JAIN
4 | ITA 4256/DEL/2026 | 2021-2022 |[A] AVENINDRA DUTT SHARMA
5 | ITA 4265/DEL/2026 | 2012-2013 [ [A] MILIND ANAND KARKHANIS
6 | ITA 4267/DEL/2026 2017-18 | [A] CATTELYA STATIONARY PRIVATE LIMITED
7 | ITA 4271/DEL/2026 2019-20 | [A] AMIT KUMAR
8 | ITA 4277/DEL/2026 2020-21 [A] THE NEXT AUTOMOTIVE ERA PVT LTD
9 | ITA 4286/DEL/2026 2018-19 | [A] SURAT SINGH
10 | ITA 4288/DEL/2026 2017-18 | [A] ANIL KUMAR SINGH
11 | ITA 4290/DEL/2026 | 2016-17 {[A] URMILA DEVI
12 | ITA 4293/DEL/2026 2015-16 | [A] RAJENDER SINGH (THROUGH LEGAL HEIR DEEPAK)
Assistam
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 25-MAY-2026 (MONDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Assmt.
sri Appeal Number Year Assessee Bench | Remarks
1 | 1ma {1937 | DEL | 2025 201121' [A] SURENDRA KUMAR JAIN G
2 | 1A | 1956 | DEL | 2025 201121' [A] SURENDER KUMAR JAIN G

bf-May-ZOZG




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 28-MAY-2026 (THURSDAY)

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt,
srl Appeal Number Year Assessee Bench Remarks
2012
1 | co | 253 | pEL | 2025 | 295 |{A] ANAND PRAKASH G
2 | 1ma | 5731 | pEL | 2025 201176' [A] RINGLETS TRADEX PVT LTD G
2018-
3| ma | s7a2 | DL | 2025 | 5P |fag Rastv kawaTRA G
4 | 1 | 5920 | DEL | 2025 | 017 \[A] ALANKIT BRANDS PRIVATE LIMITED G
5 | mma | sos1 | DEL | 2025 | 291" |ID] ANAND PRAKASH G
6 | ITA | 5982 | DEL | 2025 22%1145' [A] ASHOK KUMAR AGARWAL G
7 | 1T | 5983 | DEL | 2025 | 201 Ifa] ASHOK KUMAR AGARWAL G
8 | ITA | 5984 | DEL | 2025 22%116; [A] ASHOK KUMAR AGARWAL G
9 | 1ma | sess | pEL | 2025 22%12% [A] ASHOK KUMAR AGARWAL G
10 | ITA | 5986 | DEL | 2025 202210' [A] ASHOK KUMAR AGARWAL G
11 | 1A | s988 | DEL | 2025 22%112 [A] PRATISHTHA GARG G
12 | 1A | 5989 | DEL | 2025 | 2018 |ia) pRATISHTHA GARG G
13 | ITA | 5090 | DEL | 2025 | 01> |[A] PRATISHTHA GARG G
14 | A | 059 | DEL | 2025 | 27 ira] PRAMOD JAIN G
15 | ITA | 6128 | DEL | 2025 2(&5' [A] DEVENDER KUMAR GUPTA G
16 | A | 6120 | DEL | 2025 | 291" |[A] DEVENDER KUMAR GUPTA G
17 | mA | 6130 | DEL | 2025 | 2917 |{A] DEVENDER KUMAR GUPTA G
18 | 1A | 6131 | DEL | 2025 | 2218 |(A] DEVENDER KUMAR GUPTA G
19 | 1 | 6132 | oL | 2025 | 290" Ira] DEVENDER KUMA GUPTA G
2020-
20 | 1A | 8370 | DEL | 2025 | 227" |[A] MANISH WADHWA G
21 | mA | 8371 | DEL | 2025 | 232! \[A] MANISH WADHWA G
22 | 1A | 8468 | DEL | 2025 | L% |fa] NET RAM G
23 | A | 8469 | DEL | 2025 | 295" ([A] NET RAM G
2016-
24 | 1A | 8470 | DEL | 2025 | 292 |ra] NET Ram G
2017-
25 | mA | 8471 | DEL | 2025 | 297" [[A] NET RAM G
2018-
2 | A | 872 | DEL | 2025 | 2918 i) NET RAM G
27 | A | 8473 | DEL | 2025 2%9' [A] NET RAM G
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

BEFORE SHRI M BALAGANESH, ACCOUNTANT MEMBER
AND SHRI ANUBHAYV SHARMA, JUDICIAL MEMBER

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 01-JUNE-2026 (MONDAY)

CLARIFICATION MATTERS

Sri Appeal Number $::?_1t' Assessee Bench |Remarks
1| I7A | 9113 | DeL | 2025 | 217" |[D] M/S BHAYANA BUILDERS PVT LTD (E.FILING) B E.filing

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER

AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS

Assmt.

Srl Appeal Number Year Assessee Bench | Remarks

ITA

6271

DEL

2015

2011-
12

[A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 03-JUNE-2026 (WEDNESDAY)

BEFORE SHRI M BALAGANESH, ACCOUNTANT MEMBER
AND SHRI ANUBHAV SHARMA, JUDICIAL MEMBER

PART HEARD MATTERS
Srl Appeal Number Ai:':rt Assassee Bench Remarks
1 ITA 3608 DEL 2024 201187- [D] EKO INDIA FINANCIAL SERVICES PRIVATE LIMITED (E FILING) B E Filing

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS
Srl Appeal Number ASY::_t' Assessee Bench Remarks
1 ITA § 7694 | DEL | 2017 20123' [A} DELPHI AUTOMOTIVE SYSTEMS (P) LTD I

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER

PART HEARD MATTERS
srl Appeal Number Az:‘: Assessee Bench Remarks
1 | mA | 3224 | DEL | 2026 201132' [A] MUKESH (E-(FILE)) sMC E-(FILE)
2 | A | 3272 | DEL | 2026 2210312' [A] HIRA BALLABH KHULBE (E-(FILE)) SMC E-(FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 04-JUNE-2026 (THURSDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS
sri Appeal Number ‘Y‘::Tt' Assessee Bench Remarks
1 | A | 224 | DEL | 2025 201187' [D] TISH CONSULTANTS PRIVATE LIMITED A
2 | ma | 2312 | peL | 2025 | 201 |[A] CENIENT CONSULTANTS PVT LTD (E/H) A
3| ma | 2313 | peC | 2025 | 2017 |{A] LENIENT CONSULTANTS PVT LTD A
4 | ma | 2314 | DEL | 2025 | 2917 |(A] LENIENT CONSULTANTS PVT LTD A
5 | ma { 2315 | pEL | 2025 201198' [A] LENIENT CONSULTANTS PVT LTD A
6 | mA | 2316 | DEL | 2025 | 29%* \ia) cEA CONSULTANTS PVT LTD (E/H) A
7 | mA | 2317 | pEL | 2025 | 2215 I[A) CEA CONSULTANTS PVT LTD A
8 ITA 2318 DEL 2025 201176. [A] CEA CONSULTANTS PVT LTD A
9 | mA | 2319 | DEL | 2025 | 2217 I[A) CEA CONSULTANTS PVT LTD A
10 | ITA | 2320 | DEL | 2025 201198' [A] CEA CONSULTANTS PVT LTD A
1| A | 2321 | oeL | 2025 | 295 (] SW CONSULTANTS PVT LTD A
12 | ma | 2322 | DEL | 2025 | 291° |(a] SW CONSULTANTS PVT LTD (E/H) A
13 | 1A | 2323 | DEL | 2025 | %17 |fA] SW CONSULTANTS PVT LTD A
14 | A | 2324 | DL | 2025 | 29% |ra] sw CONSULTANTS PVT LTD A
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI RA3 KUMAR CHAUHAN, JUDICIAL MEMBER
PART HEARD MATTERS
Srl Appeal Number A::r:rt. Assessee Bench Remarks
1| ma | 1877 | peL | 2015 | 291 ([A] NTT DATA GLOBAL DELIVERY SERVICES LTD. (R/M) I RIM
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Sri Appeal Number ‘Y\::Tt. Assessee Bench Remarks
1 | ma | 6403 | DEL | 2025 | 217" |[A] ADARSH DISTRIBUTORS A
2 | 1A | 6494 | DEL | 2025 202232' [A] ADARSH DISTRIBUTORS A
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